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defray the oharges that will come
in course of payment during the
year ending the 31st day of March,
1964, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 14, 15, 16 and 117 relating to
the Ministry of Education.”

The motion was adopted.

[The motions of Demands for Grants
which were adopted by the Lok
Sabha are reproduced below—Ed.]

DemaAND No. 14—MINISTRY OF
EpucAaTION

“That a sum not exceeding
Rs. 40,41,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Education’.”

DemMAND No. 15—EpucATION

“That a sum not exceeding
Rs. 15,44,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Education’.”

DemAND No. 16—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF
EbucATION

“That a sum not exceeding
Rs. 2,26,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Other Revenue Ex-
penditure of the Ministry of Edu-
cation’”

Dmmaxp No. 117—CaprTaL OvuTLAY OF

THE MImsTRY Or EDUCATION

“That a sum not exceeding
Rs. 146,000 be granted to the
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President to complete the sum
nece.sary v defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital Outlay of the
Mnistry of Education’.”

MINISTRY OF SCIENTIFIC RESEARCH AND
CULTURAL AFFAIRS

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
ing on Demand Nos. 81 to 87 and 137
relating to the Ministry of Scientifie
Research and Cultural Affairs for
which three hours have been allotted.

Hon. Members desirous of moving
their cut motions may send slips to
the Table within 15 minutes indi-
cating which of the cut motions they
would like to move,

1 would request hon. Members to
confine themselves to ten minutes
each.

DEMAND No. 81—MINISTRY OF SCIENTI-
FIC RESEARCH AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 34,27,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Ministry of Scientific
Research and Cultural Affairs’.”

DremAND NoO. 82—ARCHABOLOGY

Mr. Deputy-Speaker: Motion mov-
ed: '

“That a sum not exceeding
Rs. 1,01,66,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 818t day of March, 1864, in
respect of ‘Archaeology’.”
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DEMAND No. 83—SURVEY OF INDIA

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 3,31,18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

»

respect of ‘Survey of India’.

DeMAND No. 84—BOTANICAL SURVEY
Mr. Deputy-Speaker: Motion moved:

“That a sum not eXceeding
Rs. 25,49,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in

’ "

respect of ‘Botanical Survey’.
DemAND No. 85—ZOOLOGICAL SURVEY

Mr. Deputy-Speaker: Motion moved:
“That a sum not exceeding
Rs. 18,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Zoological Survey'.”
Drnanp No. 86—SCIENTIFIC RESEARCK
AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion moved:
“That a sum not exceeding
Rs. 16,11,16,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Scientific Research and
Cultural Affairs’.”
Demaxp No. 87—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY or
ScrenTiFic RESEARCHE AND CULTURAL

AFFATRS
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding

Rs. 51,093,000 be granted to the
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President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1964, in
respect of ‘Other Revenue Expen-
diture of the Ministry of Scienti-
fic Research and Cultural Affairs’.”

DEMAND No. 137—CAPITAL OUTLAY OF
THE MINISTRY OF SCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 2,81,83,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1964, in
respect of ‘Capital Outlay of the
Ministry of Scientific Research
and Cultural Affairs’.”

Shri Prabhat Kar (Hooghly): As
pointed out in the morning by Shri
Barrow, the time that has been given
to this important Ministry is too
meagre,

Mr. Deputy-Speaker: The Business
Advisory Committee suggested it, and
the House accepted it.

Shri Prabhat Kar: But if such
important subjects are given only
three hours for discussion, it is better
not to discuss at all, simply pass the
Grants. Anyway, I hope next year
these things will be taken into account.

Whether in times of peace or war,
technological development is impor-
tant, for, there can be no progress
without it. A nation which does not
plan for it and find the necessary
resources is sure to lag behind and
even jeopardise its own freedom, both
economic and political. While, there-
fore, its development is useful to
both developed and developing coun=-
tries, the problem of ensuring deve-
lopment is very much greater in the
case of the latter because of paucity of
resources and technical personnel
Hence, there is all the greater neces-
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sity to plan for optimum results with
the limited means of both the men
and resources we have.

We are now in the middle of the
Third Plan. All our programmes of
technical personnel have been design-
ed to meet peacetime requirements.
The Chinese aggression has made a
heavy drag in our resources. It poses
the difficult problem of creating larger
number of technical personnel with
restricted resources. 4

Prof. Dedijer, an eminent Yugoslav
scientist, who visited India has made
a report on scientific researchin
India. His study is very impor-
tant from the national point of
view. This has become more so
because of the national emer-
gency. The professor has remark-
ed that the so-called applied research
results obtained in the 27 national
laboratories remain pure research be-
cause industries are not prepared to
take them up. It simply remains aca-
demic research which is not at all
utilised by the industries.

The causes for this are two-fold:
patented processes are not sufficient-
ly worked out for immediate utilisa-
tion by industry; industry would
prefer to purchase foreign patents
whose immediate applicability has
been proved by their utilisation in
other countries.

He has further said that proper uti-
lisation of the 27 national laboratories
for industrial development is another
problem which has to be faced and
solved.

There s little demand for research
by industry and agriculture. Gov-
ernment has to take the initiative in
fostering demands for research results
and research work by industry and
other sections of the national economy.
Industrial firms should co-operate
with the national laboratories in the
working out of pilot plant processes
where it can be utilised for larger-
scale production.
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There should be a fresh orientation
in our research and development plan
and greater stress should be laid on
applied research, specially during the
present emergency. One of the diffi-
culties facing such orientation from
pure to applied research is the ab-
sence of contact between research in-
stitutions and the specialised indus-
tries.

Eminent scientists have expressed
the following views on the subject:
before Government decides to start
another national laboratory, opinion
of independent scientific bodies should
be obtained; CSIR should undertake
research in a large range of problems
of fundamental importance that does
not come under the purview of uni-
versities and industries.

Prof. Blacket at the Geneva Con-
vention of Scientists emphasized that
in under-developed or developing
countries emphasis should be laid on
application of existing knowledge to
the local problems than working in
the newly fashionable and highly
capitalist regions of pure science. We
have heard of art for art’s sake. He
has said that the luxury of research
for research’s sake is too costly in a
country like India which is still under-
developed and is attempting to deve-
lop. Various scientists have also
pointed out about the meagre steps
taken by the Council of Scientific and
Industrial Research in this connection.
It has been stated that it is so be-
cause in the CSIR headquarters there
are many non-scientists than scien-
tists and the former sit in judgment
often over the scientific schemes. The
old and the superannuated are well
represented in that organisation. Very
recently an eminent scientist like
Prof. Haldane had to go. It is a loss,
I am not going into details. This is
exactly a case to show how the CSIR
works, although in this connection,
there may be complacency so far as
the hon. Minister is concerned Dr.
Chandrasekhar who spent sometime
in the countrv this vear expressed
the view that compared with the ad-
vances in applied science and in pro-
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viding the bases of industrial deve-
lopment he found the record in Indian
science disappointing, even discourag-
ing. Prof. Mahalonobis says that
there has not been enough time to
build up a strong and independent
tradition of scieatific criticism and
evaluation, and that the administrative
machinery of the Government conti-
nues to be highly centralized, with a
great degree of secretariat control in
details. As a result thereof, as I said
before, inspite of the fact that we
have so many national laboratories,
utilisation has not been made of them
at a time when we are in great need
ot them.

In this connection, I may also point
out that there has been some effort
made by a committee of Parliament,
the Indian Parliamentary Scientific
Committee of which the hon. Prime
Minister is the President and the
Home Minister, Chairman. It receives
suggestions from the various scientific
association through the representatives
who are at the IPSC and sees how
best to meet the scientific and tech-
nological needs of the country, I
hope this Ministry will provide all
facilities to this Committee.

I feel the development of instrument
manufacturing in the country should
be done by two ways of designing
prototypes, their testing and redesign-
ing and the second method is to pro-
duce an exact replica of the foreign
models and do modifications where

necessary after performance studies. -

1 shall be concluding in two minutes,
Sir. Systematic studies of different
regions for development of chemical,
metallurgical and electrical industries,
etc. should be carried by the institu-
tion of consultants’ services and sur-
vey teams of engineers and techno-
logists should take up this work. Mere
economic surveys are not considered
aatisfactory and enough. We should
think about starting specialised re-
search units for research and deve-
lopment in new subjects like design of
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high dams, arch dams, prestressed
concrete gravity dams, etc. The goals
of our scientists and technologists
should be defined on the following
lines and work taken up accordingly:
improving the quality and quantity
of industrial production and catering
tc the needs of the emergency, re-
ducing production costs, developing
indigenous substitutes for imported
raw materials, upgrading existing raw
materials by modifications and form-
ing expert panels for work on emer-
gency projects. For this purpose, we
should form groups of experts for de-
fining clear cut problems. They may
emphasise development of particular
raw materials, the definite projects or
the nature of the needs or highlight
lack of industrial capacity for high
priority stores or materials which are
not available in the country.

Government has opened more en-
gineering colleges as we want more
technical personnel. 1 suggest that
the engineering course should be for
three years. It should be possible to
train engineers in shorter time by
admitting B.Sc. candidates to all
branches of engineering and giving
them a degree after three years of
study. It has also been ohserved that
in the States of Mysore, Madras,
Kerala and Andhra Pradesh graduate
engineers are employed as junior en-
gineers to do the same work as dip-
loma holders. I shall end by touching
one or two points more.

It is over a year, Sir, that we heard
about the efforts to get back our pro-
perty, the India Office Library. Per-
haps Government wishes that the
country forgets but we cannot forget
it. There were recent statements in
the House of Commons, There were
legal technicalities and some argu-
ments that scholarship can be better
served if the Library remains in
London. We wish to know where the
position stands now and what progress
had been made regarding microfilm-
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ing of the various treasures in the
Library.

The botanical garden has come uyn-
der the control of the Government
from l1st January, 1963. I am told
that it is kept in such a manner that
instead of attracting people, it per-
suades them not to come. There
should be improved electrification. I
do not know when the Asiatic Society
Building will be completed and in the
meantime I am told that the libraries
could not be kept properly for lack
of airconditioners. I wish that the
hon, Minister takes these things into
consideration.

Mr. Deputy-Speaker: Shri D. C.
Sharma—absent. Dr. Melkote.

Dr. Melkote (Hyderabad): Mr.
Deputy Speaker, the Ministry of
Scientific Research and  Cultural
Affairs is one of the most important
Ministries in our Government. We are
in need of a large number of scien-
tists especially when the emergency
has arisen and they have a very good
Minister who has been good, all these
years, in utilising the money for the
benefit of the country.

I have been continuously speaking
vear after year on the demands of
this Ministry and I would like to con-
gratulate the Ministry for the contri-
bution of Rs. 1-84 lakhs and 327
grammes of gold they have made for
the National Defence Fund. The Min-
istry has run some summer schools in
geography, biochemistry, botany and
theoretical physics and more than 120
delegates attended these, Due to the
emergency, the Ministry has taken

. steps to take additional students in
the polytechnics. Proposals for 3000
additional seats for the first degree
course and 9000 additional seats for
diploma courses during the Third
Plan have been formulated. All this
is very good. But I would like to say
that this year in particular the report
that hag been published woefully
lJacks in giving additional information.
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In peacetime, in normal times, it is
all right., But during this emergency
the need for technical personnel of all
types has grown and in keeping with
that need, I felt that much additional
information should have been given
to us, so that we may know exactly
what the Ministry has been doimng.
But this, the present report, is the
usual type of report that has been
presented to us as usual every year,
and I felt that this is not in keeping
with the needs of the times.

Apart from that, I would like to say,
as a matter of constructive criticism
that in wars, and particularly in the
present wars, and hence now, the need
for technical personnel is great. This
is because it is not a hand-to-hand or
a man-to-man fight type of war now-
a-days. It is not a wrestling bout, as
it were. It is a war where science
and technology play a great part. As
such, if there was any time when
more money was needed, it was for
this Minstry that more money should
have been given. But I am surpris-
ed to see that the Ministry
has given up a few crores
of rupees for the defence efforts dur-
ing the present year. 1 personally
felt that the Defence Ministry should
itself have made more provision for
this department to enable it to spend
more. It is not merely now, during
the emergency, but even during the
coming years, more money should be
allotted to this Ministry. But then
again the amount allotted for this
Ministry during the coming year is
less by about Rs. 432 crores, which
is not at all good. It is not in keep-
ing with the needs of the country. I
want to bring particularly this aspect
of the matter to the notice of the Min-
istry and I would say that the Mem-
bers of Parliament are very much ex-
ercised over this, and I would request
the Ministry to look into this question
seriously. 1 request the Ministry to
place before the Planning Commission
and the Government the paint thas
more money should be allotted to it
so that they could spead money ac-
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cording to the genuine needs of the
country.

Apart from this, I would say that
the information that is given, as I
said, would be all right for peace-
time requirements. They have men-
tioned in the report that due to this
emergency they have taken stock of
the needs of the country and have
made preparations for assessing the
needs of the technical personnel re-
sulting in setting up a few new de-
partments. They have not, however,
given us any kind of detuils at all
with regard to the above, I would like
to bring to your notice, in this con-
nection, that I had expected that the
Ministry would at least have given
information with regard to some basic
changes that have occurred. All these
years we have been doing pure, fun-
damental research in relation to in-
dustries or agriculture and of one de-
partment or the other. But then
what in the result of all these during
these 15 years? What is the type of
research, and that has taken place and
how has it been utilised at this junc-
ture, is not at all made known. It
has not been mentioned whether any
switch-over to a new type of re-
search has been made now, in order
t0 meet the needs of the present
trends. That kind of information is
also lacking.

A proper utilisation of the 27 na-
tional laboratories for the industrial
«development is a problem which has
got to be faced and solved. It is said
that the technological knowledge has
‘been made available has resulted in
about 600 new researches in the field.
‘Quite a number of them have not
come into the field at all. The people
generally feel that if a new thing has
‘been invented but not tested through
pilot schemes it would be better to
purchase from foreign sources because
they have already been tested. But
here, things which are not put to
such tests come into the field. This
kicd of research becomes infructuous
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ultimately to the nation. That aspect
of the question has got to be faced,
and some pilot schemes or something
like that have to be set up to prove
the validity and the worth of the
patents that are taken to see that they
could be utilised by the nation. That
would save us money and give us
greater prestige in the country and
outside,

The developn..at of instrument
manufacture in the country hasa great
need. What has happened with
regard to this aspect of the question?
What are the different types of train-
ing that have been given to produce
these. Is it only in the polytechnics
and colleges, or is there any higher
training for this? These are also not
mentioned. .

Then there is the question of speci-
alised research in various branches of
technical knowledge. These specialis=
ed researches are essential; it is good
that we are doing this. We have
decided to train up an increased num-
ber of new graduates. It is all to the
good. But in the Engineering sector
it is only about 3,000. That is the
increased number of new graduates
that would be trained; and there are
going to be 9,000 additional seats for
the diploma courses in engineering by
the introduction of shift system in
the polytechnics. As it is, ] am aware
that the Government recognises the
AM.1LE. course. Could we not select
about 30 different centres where poly-
technics exist and where science col-
leges also exist. We have already a
tra'ned personnel in these science
colleges whose qualifications come up
to M. Sc. or more. In many of the
engineering colleges, it is these people
that give the training in mathematics,
phvsics and chemistry. Such of these
science colleges could be utilised, and
the no'vtechnics themselves could be
utilised to give the shorter courses of
training for the engineering graduate
course, so that the standard of teach-
ing is not lowered and the pe-iod of
training need not also be lowered.
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If this revised scheme is to go on for
a number of years, it is necessary to
have some kind of a scheme, but the
details are not forthcoming. Informa-
tion is given that 3,000 new graduates
are to be trained and another 9,000 are
to be trained in the diploma courses.
In about 30 centres, both these sets
could be brought together, and the
training by the best type of people
can be arranged in these centres. By
this, not an extra pie need be spent on
new equipment, buildings etc. As it is,
many students are interested in such
schemes, Many of them are B.Sc.’s and
M. Sc’s. They go to colleges and
pick up mathematics and physics. And
then they go individually to profes-
sors to appear for the A M.ILE. What
I suggest is that there can be a team-
work, wherein 17 to 20 different pro-
fessors come together at almost no
cost to the Government since the bill
is footed by the boys or their parents.
I cannot understand why the Govern-
ment has not considered this aspect of
the question. If necessary, some money
could be given as grants to the poly-
technics to purchase additional equip-
ment so that the immediate require-
ments can be fulfilled. I would like
to bring this particularly to the notice
of the Government, because such
attempts are being made privately all
over India, and the encouragement to
such attempts ought to be given,
particularly now.

We are also in the midst of the third
Plan. All our programmes for tech-
nical personnel have been designed to
meet, as I said earlier, the peace-time
requirements, The Chinese aggression
has made us raise greater resources
and has posed different ‘problems. The
large number of already trained tech-
nical personnel have restricted scopes.
It is under these circumstances that
every type of activity has got to be
considered, and do I say that as it is,
we find that the monies allotted is less
and we are giving up some of them
voluntarilv. If the monies allotted
are less, but the people have still got
to be trained, instead of spending the
money on diverse purposes, it is
necessary to utilise it carefully every
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pie has to be wused carefully. The
people are coming forward to get
themselves trained. Why not utilise
this opportunity to put the AAM.LE
course to better purposes.

In addition to this, there js this
question of making a proper survey
of the national resources in men and
material, which is going on over a
period of 10 to 15 years. To meet the
demands of the present emergency we
should consider whether any change
in the assessment has been or has to
be made and to what extent men are
required to meet the demands of
defence personnel; what are the diff-
erent kinds of equipment that are to
be manufactured to meet the require-
ments of the Defence and hence what
are the different cells that should be
created in order to understand these
problems; whether Delhi ijtself as a
centre is sufficient or whether you
want to create more cells and organi-
sations in different States, etc. These
are questions which have got to be
tackled by the Ministry but no infor-
mation about these is forthcoming.

The information that has been given
to us is that in some of these indus-
tries that have been started—iron and
steel and heavy industries etc.—for-
eign Trained Indian and foreign per-
sonnel are being absorbed. We send
our own students to foreign countries
and they get themselves trained there
and they come back ulimately to find
that we have got a number of super-
men in the industries but there is a
lack of the ordinary type of a
overseer! I cannot understand why
this should be so. The fact that many
of the factories are lagging in produc-
tion—the lagging in production that
has been taking place in a number of
industries—is que to this lack of
planning. I am saving all this not
with a view to make a carping criti-
cism against the Ministry which I
always congratulated for the excellent
work that they have been doing, but
this time. the need of the t‘mes are
different and hence such kinds of open
but constructive criticisms are neces-
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sary at this juncture. I only feel tha#
the Ministry and the Minister will
take stock of the situation and do
what is necessary. I do no want to
take more time of the House. There
ig a great deal more to be said, but I
stop as this. I have only touched on
the main points. I only wish that the
Ministry should be more active and
do what is necessary.

W a¥ (STENA) I RN,
fafeet o1 wEfefes fow ds
FAAH THAG AT WE@qW & | 39
IAWET § Niwe ¥ 3997 9gd AW
Wt srer A 9T 1 29 fafaeedr Y
g 1853-%2 F fqre faaet & gast
A G AFA A ITAFAC F1 q@A
¥ 37 suEr aEE ag faadt §
foraet gamedd I T{gT sadr
TTHRATA I/ A4 £ | 487 § 9=y
TG AT g IABTNA faerlt § AR gH
feara #1 2" § 5 A gH fadr @
IEF AR W F AAT H w94 TG
faare vgey =g

@ oo Y qey Faw g
f& @ T ¥ Dew d¥E Wi 34
fafreer & fag 20 0 F07 FY AY
fFT TF A H 3wy FOE AR @Y
< g 1 frargse ofedz 2¢ oy
e WA ™ | IWARG Y
FE G {333 T3 FIGT I9W@T |
ok sfafea od & 2ee3-sY &
A ¥ 33 FAT @I F7 FE@T § ;AR
gafed gee3-e¥ & awe ufeenew
My 3R FOT Ffgam & 7z 57 4@
@ § | TFATE 999 | § FHY F
Yoy ga e # famgar aaemd §
afrr 437 @ ¥ fr 3@ fafreer &
faat e g, faav fad =)
g §, ITY arad @t a7 €y dar
i fed dmrafaar R &

afsw 7% w77 AreE geegl A WY wgr
2 f5 3 W Hz O Fwerdw &% 1 99
Fa # uwgr g owdE AT &0
T&F 919 F1 3@T § 7w g
o gier AT oY 1 gufem 7 A
F e, A fefawa daredr
AR § Fary argar g 5 gad feaar
Fez T ¢ 1 3TH (& ufgedT TS
% 9 9% g deg 9@ 'z @9
EXAT § 9QT X AT HAW qTeL AZE
FraENed v gd & fowr s A
FIE qEOE AT HLY QY § AR AV IF
X F e Wew ik w § Ay A
TFEd | ST AW FIEH S ATAeW TGN
fag 7@ & | #q7 wrATE HAY ag ST
fr frge 21 arel A IAFIFT $1° &
s fad @ & AT I far
9dz wra fva ? @ gfesr ¥ wrw
Frar 2 fF ogia g ar g §dT W
f&a | ST FFT F7 0T ST A A
femr gam & | g S FF AN R
HgarEr @ IasT T F AT
AT IGH HEST T TFRE TTA GV
e T §

14 hrs.

gl I FT wETHew fgd g g,
IEY AT IS F1 14 AT F1av
2 g7 7Y, 79 aTw gwTR amew v fafe-
€T qIET FTHE AF AG § 1 @
M AR F aravE g e E
e Y faw @y ot HR qrEEE
9, AT 9, AT AR O &7 @
4, TATHEY " g ¥ arg, I e
F1 W A7 WT § A S FEA KT
FETqT 97 T & | ARG T ATE AL H
s g 4y oergar 1 99
FAfar §Y w0 F10 ¥ T AT "™/
o q Y 39 &1 F= faay Sar
Q% FIWTETT T 9 T EHT | I8 4
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TEATT 38 _Hew AR W FE a@
9 9% g7 &, dfwFw fafaeeT gea ar
GATHT FT IT AH F 1S ST A4 & |

qgF AT AT THFTAS F7H FQ & I
T¥ggmagw & oy § AR I3
QAT & | W ITH AT AT,
AT FEY § FF 3T Srew | Py
AR AR A= S A A T F
T WY IAFT FET GEAT & | IART
wET & fF IFFT W 77 faanifEy
T W, T 9T qMETAZE FFERCH
N AR 3T F AT F1E qrEeE
& F FTOT 7T FE FT @I E AW
IEEGReE EARCI A

g AR faammd § fedy & 999
¥ qaeq g 3¢, fag a7 aear A
g @ grar g | wras fafTee] awa
FITF AL H AT A & A ®
&d agi W AT Ay F AW
gaE g f5 o fedn, {sviw o
frd dareds & $1-mfsvae faar
T AT IAFT Ay & g, av
WS s § aga s g
q qAaqr 7z wggE Fon 5 3w am
TS TFAT SATAT @ ZY @ ], qg If=A
L irg co- |

3@ qFAE F o A ¢ AINA
dariedw AR gEzyza F faee
T ¥ 1 B g WAT Seh 5 g
FH FA & Frawrs ¥ af §, =@
fraar g5ifae age fAarer &, 37 &
g\ F1 4T BETZAT § AR FTFIA
fraw Y3a wra g & 39 qFaE
A ggark ¥ F18gHATT RN TE R
qfr e & Avaw F AT EW AW
w1 78 g oy =fed. afs g
WAAT F ) TG FAT A (F 7 EATHT T
Y g = fear o g 8, IEET
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mfae & YT 98y T &1 FuT wIwEr
R we

T A # R Foeq AW E,
faTd g7 ariferew o wg foer @
F53 & 9 fl e e o S A
ferarefafamy #@ & | gt 2w § @4y
&Y raeqT g AT TE &1 w7 fafa-
€T H1ZT T 9T AT TASA Fora AA
FT JETT FI, I ITFT agq HHET
BT |

TR & A v 7 @
FR 7t 9t e fedlggza Wk fead
AT § IAY IAAT FY, TI-GTITCT FY
1SS qgAar g 1 fole F AW
3 oX faar & fF wd9A, feeR ®
fafed s ardfefes  foaw o=
FAld  THAd F  gE-awed,
WMo THe THo G, FAAT 7T |
= ! q9 IFae ofa F Fffee
& ar ¥ fewwam 50 1 9% q¢ 98
gFIEY, 18%R ¥ R 3 9 3 fag
ST 7T 1 T g FEA A D a7 KA
ST T A A &, GG Sqar Y
T FAE F Gy AT e Adi 7
& faiga w7 9 § oo gme
TE ¥ qEE-FE &1 odrEd F fag
ST TR BT &, IFHY gL FIA ¥ fAq
Iq FrA-Agiey W, 9 FY
SATET AT ¥ qAT AT ZHT AT
@ G g sEN # oSEwEr
u=dl a3 § 919 ¥ TR § fad 7@
M IE@E | ¥ a9 wAx & faw
ITH! FAGT F @l Ao g T ?
e w7 ¥ ITF feArr § qg ara ad
oy &, @ wagEe § AT 9 ¥
wraET gor !

gt a% faam Afer &W =
gvaeT 2, 75 FoE ¥ foar @ -

“The object of the Scheme is to
make the rural population fami-
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liar with the scientific principles
involved in their day-to-day prob-
lems of agriculture crop protec-
tion, village sanitation, etc.”

T “edew” | @ga € @i W
ST &, afeT Sgr wef ¥ gF AT oy
&, e @ T gegT F AR H gEar
TP T AR AT & | FAA SEIRA
F fau Az & # g9 F7X F fuw
a9 I8 FETIZF AR FERAT AR
facelt W xar g5 8 1 feafa #g & r faeelt
¥ S @ W g, 9% 4374 A
@Y & fag smg Al @ 1 v fag
Tga feferedle § | ST oo waa
1 Gre FT A AT 92T & | AfaEx
feeelt ¥ 39 wa deamdl &#1 T@a #_
T HEAEFAT § ! AT 3 deqTH A
¥R W & = fam wil & @ 99,
QY ST T G

FTHT el AT b1 & forg
o @ JEdr @ AR 3 fag
7g IfFwa QEF aATw aGTRar g
¥ a Sfmwa ST Faf 7 A
T, FaET faavr T8 faar
# aarer =vear § i wew w3w AR 7
O wWzw ¥ HFEww oywe
i qifadstas oNFEA AT TR
I 8, AfFT 39 AR ¥ Ao gax
qifreY FoaT T R, HAlq W S|
g ow@ ' 2, @ Egl W
qifegdls @IeT SO | arEd #Y
9 aTH A I AT |

N ¥ AT E FU F: WA
QI &, e W 9% TR S
J uF S T AS FL @ q1a 9L fA=A
7Y frar @ fF <@ 3 ¥ fewen WA
T & | FG SH! I AT FT @A
T | wE g § 3 s 4 faar
TG fr g feweg YT F T 10
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AT FAY Sft 9 919 BT TTH e &
fF gaR T F faw al F I8 &,
ITH qIX § FaT A7 sgareqr Y T
WX IJ F I G T ATIERT
W fedw & gaey # g FA
F L ¥ o Y ST, 1 97 9% frar
A T @9 SfEq HaAT AT o

e & & ag FgAr Tvean g F St
f& ¥ & T &, werdew fmd ]
gfafedd 1 % fear sd w7y
HAT@G I ARG F1 g A A A,
forar v 3o Y 3 2 3 AT A]
& &7 fehem & § 1 3T 3ERTEA B
UCATIE ATET F1 I EATA AT AT(RY
o S3ied g 9¢ a1 7€ @k
FCU AT 1 gg ¥ AfEiEE
oGl qg FT FHAT 8

Mr. Deputy-Speaker: According to
intimation since received from Mem-
bers, there are only two cut motions
desived to be moved to Demands for
Grants relating to the Ministry of
Scientific Research and Cultural
Affairs. So they may be moved sub-
ject to their being otherwise admis-
sible.

Shri Bade: I beg to move:

“That the demand under the
head Archaeology be reduced by
Rs. 100.”

[Retrenchment of quasi temporary
clerks from 31st of March, 1963 in
Archaeological Survey Department.

1

“That the Demand under the
head Scientific Research and Cul-
tural Affairs be reduced by Rs.
100.”

[Mismanagement in National Physical
Laboratory. 3)1

Mr. Deputy-Speaker: These cul
motions are now before the House.
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Shri Sham Lal Saraf (Jammu and
Kashmir): Mr. Deputy-Speaker, Sir,
I rise to support the Demands of the
Ministry of Scientific Research and
Cultural Affairs. It has been a very
wise and timely decision on the part
of the Government that as soon as we
became free, the Government set up
the national laboratories. I am very
happy to find that a net work of
national laboratories are functioning
in the country today. In the modern
age, no progress, material or social, is
possible unless and until we make
enough of progress in science and
technology. Keeping that in view, I
would like to make a few observa-
tions, besides what my hon. friend
Shri Prabhat Kar has said, while
giving some practical suggestions for
the running of our Jlaboratorics in
order to show better results that may
be helpful to the country as a whole.

Permit me, Sir, to speak about the
present condition of our scientists.
Personally, I am not very happy about
the present condition of our scientists.
I have had occasion to go abroad and
find our scientists working in foreign
eountries. They are not remaining
there for the love of remaining there
or for the love of work that they get
there, but they are there merely for
making both ends meet. The scien-
tists in our own country have not,
even to this day, the demand that they
should have. Whosoever is being
appointed or is being entrusted with
a certain job is not getting, I should
say, a full meal if he gets an assign-
ment in our department of science.
Keeping that in view I would submit
to the hon. Minister, through you, Sir,
that something has to be done and
that should be done immediately so
that not only we attrart hack our
scientists who are in foreign lands
today but the scientists who are in our
own country todav ret this confidence
that something is being done to im-
prove their lot. While, from the
Prime Minister down to the smallest
man in the land all speak of encour-
aging science and technologv, actual-
1y, in actual pracfice, we are practical-
Iy doing little. Therefore, everybody
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in this field should know that our
leaders, the Government and the
people mean what they say.
That can only be possible by
putting something intp practice,

I need not relate a number of ins-
tances to show that many heart-
breaking thingg are happening in the
working of our science department and
in regard to our scientists. Today, in
our laboratory and elsewhere, we have
got- eminent  scientists. Even some
young scientists are coming up like
anything. But, permit me to submit,
Sir, that they get little encourage-
ment. They do not get enough en-
couragement. Some such means have
to be devised as would enable the
authoritieg that be to encourage our
scientists at all levels and in all
branches of our science and technolo-
gy. I would quote only one instance.
A number of times I have been in a
position to read the writings, reports,
brochures or pamphlets issued by our
laboratories or scientific institutions. I
know it for certain that in 3 number
of cases it is the young scientists who
have been able to contribute some-
thing. But what happens? Immedi-
ately, the name of the head of the
department is tagged on to that. Pro-
verbially, we Indians are said to be
power—.graber: When such things
happen to our scientists, this thing that
hag been said about us seems to be
very correct.

Let us create a climate for the work-
ing of our scientists so that they can
work in a free atmosphere. Also, let
our hon. Minister, who is himself a
scientists and who has a very good
record in the educationa] and public
life of our country, see to it that the
scientists in our department of science
arc not entrusted with, what is called,
administrative work. Let them apply
their mind purely on research in
science and technology. They can cer-
tainly do the work of administration,
but our scientists who work in our
laboratories, whether they deal with
fundamental research or applied
rescarch or day to day research, let



5703 Demands

[Shri Sham Lal Saraf]

them work as science scholars. Let
their minds not be absorbed in other
things which do not help them in their
work or which do not serve our pur-
pose.

Sir, our laboratories have been
working for the last 15 years. No
doubt there are certain achievements
to the credit of our laboratories, indi-
vidua] as well as collective. But, as
a layman, I want to ask one or two
questions. How are the results of our
research made applicable to our
agriculture and our industry? Per-
sonally I feel, and this is what
1 have come to know by con-
tacting people who are concerned
in the matter, that today there is a big
vacuum between the industry and,
what you call, our scientific discoveries
and our scientific knowledge. There-
fore, keeping that in view, our attempt
ghould be to see that while paying our
attention to fundamental research, as
far ag application is concerned it must
be corelated to our efforts in agricul-
ture and in our industry. That is the
need of the day; that is the cry of the
day. When I say industry, I include
our defence requirements as well. Our
defence will mostly depend on our
defence industry, how we are able to
gear up our industry. It will certain-
ly mean, to that extent we become
more powerful, we get more strength in
order to face our enemy or face any-
‘body who may have evil designs upon
our country.

Again, today we are in the Third
Five Year Plan. Due to these Plans
hundreds of industrial units have
sprung up or are being set up. No
doubt, hundreds or even a few thou-
sands of technicians have been import-
ed from abroad. Can these imported
technicians be relied upon? Can we
depend upon them for ever? Have we
kept pace with the training of our men
at all levels in order to enable them
to man these units? When I see from
the reports the number of our institu-
tions and the number of our industrial
units, I find that the pace is not com-
plete. Therefore, a very great res-
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ponsibility devolves upon our hom.
Minister in charge of Scientific Re-
search. I personally submit that his
Ministry is not just like a department
or ministry; he has to do a lot of thiak-
ing, he has to do a lot of work and
he has to generate a lot of light. Then
alone our hopes can be raised for the
future of our country. Science and
technology is of the highest importance
today and tomorrow. Let him forget
the past. Keeping that in view his
responsibility is very great. The hon.
Minister has to give an account of that
before his countrymen. At least to-
day, when he replies back to the de-
bate I hope he will kindly give us an
inkling of how he is thinking on these
matters.

Mr, Deputy-Speaker: The hon. Mem-
ber must try to conclude now.

Shri Sham Lal Saraf: Sir, kindly
allow me two more minutes. This is
not a subject which we can deal with
in such 3 short time.

Mr. Deputy-Speaker: 1 have got a
long list of Members here. He has to
finish now.

Shri Sham Lal Saraf: Let me con-
clude.

As far as turning out of engineers
and technicians is concerned, I am
very happy that the Ministry and the
Government are paying attention to
this question. But our technical edu-
cation at the moment is dividual into
bits. Would the Government give its
consideration for having a unified con-
trol over technical education all over
the country? It is 3 very important
point. On this I would have liked to
speak for some time more, but as there
is no time I only make this sugges-
tion.

Another point ig about the consul-
tants. Today, we have not got the
men to prepare our designs. We have
not got the technicians to design our
projects and carry them out. For that



5705 Demands

we import people from abroad at a
very high cost. What has the Govern-
ment done in regard to that? My
humble submission would be that our
Government, particularly the Minister
for Scientific Research, should pay at-
iention to the question of setting up
corporations which will be in a posi-
tion to, what you call, design g project
and prepare the project report etc.

Another point is

Mi. Deputy-Speaker: Order, order.
Shrimati Gayatri Devi.

Shrimati Gayairi Devi (Jaipur):
Mr. Deputy-Speaker, I should like to
say g word about the National Research
laboratories. Some time ago, an ex-
pert committee of foreign scientists
visited India and said that though the
equipment was good they were not
satisfied with the work turned out by
these laboratories. All the same, Gov-
ernment keep telling us everything in
that department js all right. If that is
so, I would like to know how is it that
a director of the National Physical
Laboratories has not been appointed
even though the last one died about
two years ago. Recently, a special
expert had come to advise us but still
we have not had the report of this
expert,

Then I would like to say that I quite
agree with Shri Saraf when he speaks
about our scientists. I would like to
know how many scientists who return
from abroad have registered them-
selves in the national register. Is it
not true that many of them have had
to find employment outside the Gov-
ernment? I feel this is happening
because they are specialised for special
work and Government is not giving
them the same recognition as in the
case of other professions. I would go
so far as to say that Government should
pay them the same salary as the IAS
officers, because they are serving the
country far better than the IAS offi-
cers if I might say so. Now one can-
not help feeling sorry for their con-
dition. .

Then, foreign scientists should be

3160 (Ai) LSD—4.
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invited in larger numbers to lecture
and teach in the Indian universities.

Coming to Atlases, I cannot under-
stand why they are not distributed
abroad. They are produced by this
Ministry at a cost of Rs. 10 lakhs and
odd. Yet, you cannot find it readily
availabile in this country; neither are
they circulated abroad. It is the duty
of our embassies abroad to circulate
these atlases.

Recently, our Government had to
ban the circulation of Russian Atlases
because they indicated wrong bounda-
ries on our Himalayas. This sort of
affairs should be eliminated, or put an
end to, and it can be done if our own
Atlases, new ones, could be circulated
abroad.

Comihg to the Himalayan Expedi-
tion, it has been reported in this Re-
port at the end that they could not
reach the top due to bad weather.
There is no mention in the report about
the findingg of the expedition. I think
this is a very serious omission.

Going through the report, one finds
that there are only three polytechnics
for girls in India, and this is practi-
cally nothing at all for our vast popu-
lation. I feel that a lot of money
which is being wasted on other items
under this portfolio should be utilized
for providing more technical institu-
tions for women, because women are
very good technicians in other coun-
tries where they use their hands well.
I think the Minister ought to consi-
der this.

While on the subject of technical
education, T should like to mention that
the period of technical training is
being changed from time to time—
sometimes it is two years; somectimes
it is three or four years—causing a lot
of confusion among the students. I
think it is high time that a time—limit
is set for degree courses, diploma
courses and even for evening classes
once for all.

Then I should like to talk about our
National Akadamis. Approximately,
Rs. 26 92,000 are spent on these and
most of this money ig being wasted.
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I fee] that the State Akadamis, which
are autonomous bodies, should be
affiliated to the National Akadamis.
In this way, we can avoid a lot of
duplication of work and a lot of money
can be saved both in the Centre and
in the States. In Rajasthan, for
instance, the Lalit Kala Akadami has
not met for the last one year. It does
not follow its constitution and its
budget is completely neglected. If it
is affiliated to the Central National
Akadami, it will go a long way in
seeing that these things do not happen.
It would be better for the States also
if they could co-ordinate the work of
these Akadamis with that of the Cen-
tral Akadami.

Also, a lot of money is spent on cul-
tural activities, Our visitors are
always regaled with songs and dances.
Even though we have wonderful pri-
vate institutions which teach the same,
a lot of Government money is being
wasted on this. Instead of that, I
wish that Government should concen-
trate their attention a little bit more
in seeing to that the wealth of our
country does not leave our shores in
the way of smuggled art, For example,
if a student wishes to examine the
image of Sri Vardhmana Devesh men-
tioned by Rai Bahadur Ramprasad
Chanda in his publication some
decades ago, he should not be sur-
prised to find its place in the Jain
Temple empty. It is not known how
it left Rajgir. However, it has found
its way to an auction in Hamburg.
This image appears now as No. 14, in
the catalogue ‘Auction 119—26th Nov.
1962-India-Siam - Persia-Syria,- Peru-
Mexico—Dr. Hanswedell, Hamburg
36’. Suppliers and purchasers remain
anonymous, but the catalogue states
that items 1, 7-14, 43-45, that is, all
the Indian sculptures with a few ex-
ceptions from Gandhara and Nepal
were supplied by ‘A’. In other words,
it was one and the same person.
Amongst the sculptures reproduced in
the catalogue, there are some of
which the best Indian museams would
be proud.
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It is realy a tragedy that this
Ministry cannot stop smuggling of
these statues abroad. If the customs
can stop small things from leaving the
country, I just cannot understand how
it is that huge sculptures leave the
country. I am sorry to say that never
has there been one instance of one
being caught by the customs. It looks
most extraordinary. When permission
is sought genuinely to export things
from this country by tourists, the
Ministry concerned makes it as difficult
as possible. Also, the customs make
it difficult for tourists who buy things
of less than hundred years old by
taking the stand that they are older.
If Government genuinely wishes to
stop the export of these articles
abroad, they could easily find the way
and means to do it. So, I think that
the whole thing looks rather fishy, if
I may say so. Therefore, 1 would
urge upon the Ministry that instead
of \allowing ithd private individuals
to make a fortune by smuggling all
these articles, why should they not be
benefited by it? If we have such
wonderful wealth, such a variety of
wealth of sculpture, of which a por-
tion is going out every year, instead
of their being smuggled out of India,
why should the Ministry not allow a
certain portion to be sold so that we
can acquire some foreign exchange
for the Government instead of allow-
ing private individuals to make huge
profits?

Then, some of these images are
stolen from temples that are in far
away places. But, at the same time,
recently, there was a case of theft
in Khajuraho. Of course, it was re-
ported and it is being investigated.
That makes one wonder, makes one
think what the Ministry is doing in
this direction. In Rajasthan in several
places, archaeological sites which are
supposed to be protected monuments,
images are disappearing, to mention a
few, Osin, Negda, Kota and Bundi.
Government must really take some
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steps to see that this does not happen
again.

Then, I would like to say something
about the archaeological department.
I find that in other countries cities
of architectural beauty or historical
importance are protected by the
archaeological department, but in
India it is not so. I think India is
the only country in the world where
it is not so. For instance, take the
city of Jaipur, which was built in
1728. 1 have already spoken to the
Minister about this once, that it is not
at all protected. The walls of
the city were being knocked down
but, fortunately, due to the timely
intervention of our Prime Minister, it
was put a stop to. But this city is
being defaced every day. That was a
city which was unique and it is now
being spoiled and its wallg are being
pulled down. Unauthorised construc-
tions are going on and nobody is
taking any notice of this. I am afraid,
the same is happening in XKotah,
Jaisalmer and Bundi. So, I would
earnestly implore the Minister to look
into this matter and see that these
cities are protected under this Act.

Before I close, I should like to say
that I must congratulate the Ministry
for its one achievement, and that is
the National Museum of India. It is
really a praiseworthy effort, the
exhibits, the beautiful architecture,
and beautifully run too, Every Indian
citizen should be proud of it.

I am also very glad to sce that this
Ministry has granted the Shanker’s
International Children’s Competition
Committee some money; because the
children of this country are our future
citizens. The future is in their hands,
And if we teach them to learn and
love the beauty of art today, we can
be sure that our treasures can be
safe in their hands.

Mr. Deputy-Speaker: Shri Lonikar
—absent. Shri Karuthiruman,

Shri Karuthiruman (Gobichetti-
palayam): Mr. Deputy-Speaker, Sir,
I rise to support the Demands of the
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Ministry of Scientific Research and
Cultural Affairs. For a nation, scienti-
fic research and cultural affairg are
like two eyes. They are so important
that if we improve on these two things
it will be of great value and our
nation will stand in a high order in
the eyes of the world.

As regards scientific research, it is
only the foreign countries which have
indulged in it in the nineteenth cen-
tury and about 20th century have ad-
vancement in scientific research. Un-
fortunately we have been under alien
rule and we were not able to bestow
any thought to these researches, Only
after the attainment of independence
we have started emphasising on these
researches. But the foreign countries
which have taken our treasures to
their countries are able to do great
work., Our Sanskrit literature was
taken away by the Germans and the
English people and they have done
research not from the epic point of
view but from the scientific point of
view. And the advancement of these
foreign countries is all due to our
Sanskrit literature and our science
which they have taken away.

In our country also there is no
question of doing research on the epic
basis only. Even our epics and
puranas contain ever so many things
and research should be done on them.
My humble submission to our hon.
Minister is that the Archaeological
Department should protect the ancient
monuments in a proper way. They have
only protected the birth place of the
great poet, Kamban, namely Therezh-
undur, just with a fence. They should
realise the importance of the great
poet Kamban not only from the epic
point of view but from the scientific
point of view. I can prove it
Kamban Ramayana is a  great
literature and when research is done
we can find ever so many things.

Even as a student of science myself,
as a student of botany and zoology, I
feel that the money allotted to these
two subjects is not enough. Due to
the emergency they have to cut down
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their expenditure as an austerity
measure, as money ig required for the
national defence fund. As a matter
of fact I would request the hon.
Minister to ask for more funds and
sec that more researches are done in
regard to zoological survey, botanical
survey and geological survey. In our
great literature we find ever so many
things; and not only in science, but
even in arts and other things there
are ever so many works that if we do
research we will be successful even in
our scientific field,

Take the great saint poet Thiruval-
luvar. His maxims constitute some of
the every great political maxims for the
entire world, and Thirukinal has been
translated into as many as eighty-five
foreign languages. But Kamban’s
epic, the Ramayana, is only a com-
mentary on Thiruvalluvar, and it
ig the best part of it.

We have studied in the nineteenth
and twentieth century that the atom
is an indivisible element But Kam-
ban, the great poet, who lived in the
tenth century itself, has expressed in
his epic—in his Ramayana—that even
the atom may be divided into a hun-
red equal parts. For your information
I will give just one or two instances
to show the importance of that, so that
research may be done on it and
scientifically also our country may be
benefited by it.

In his great epic, Kamban has said:

Or Thammai Anuvinai Sathakooritta
Kooninum Ulan.

That means, take the uniform atom—
even in an atom the sizeg are different
—you just select a uniform atom. If
it is divided into a hundred equal
parts, one hundredth part is “Kone”
etc. That is, even in the tenth cen-
tury he has propounded this in his
epic. Even about the latest discovery,
the so-called Sputniks, from the
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scientific point of view I can say that
this is what Kamban had said:

Meruvai uruval vendil

Vin pilandu ehal vendil
Eeerezhu puvanam yavaiyum
Mutruvittu iduthal vendil
Ariyan pakazhi vallathu.

Kamban said in his epic, the Rama-
yana, that it is possible to pass
through the greatest mountain; outer
space can be conquered. This is the
¢“Sputnik” which the great Kamban
had referred to. Now this may be
taken ag an ordinary thing or as a
matter of bakthi etc. But, as I said,
if we do it on a research basis we
can find many vital things, and not
only from the epic point of view. But
on sci:ntific point Kamban was a
scicntist, Kamban was a palitician,
Kamban was a lawyer. In the
Annamalai University research is
going on on the great epic, Kamba
Ramayana. I would therefore request
the hon. Minister again that in the
place where the great Kamban was
born, namecly  Therzhundur, the
Archaeological Department should put
up a memorial instead of simply a
fence. The ardent students of Kam-
ban may be given a chance to do
rescarch work and the nation will be
benefited by it. It is only for men-
tioning this that I requested you, Sir,
to allow me to participate in this dis-
cussion, and I hope the hon. Minister
will look into it. The great scholars
of Kamban can be given opportunities
to do research work.

Regarding cultural affairs I would
like to make one or two points. The
so-called Sangeet Academy and the
funds that are allotted to our States
have been utilised and availed of
only by the urban areas in the cities
and not in the rural areas. If we
want to see that each and every part
of our country and the rural people
get the benefit out of this I would
request the Minister to see that the
funds allotted are well utilised by the
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rural people, because it is only on a
rural bias that the standard of our
cultural matters may be raised to a
higher level.

With these words I request the hon.
Minister to see that this great memorial
is properly preserved and research is
done on this great poet Kamban.
And the cultural affairs may be spread
to the village parts. As I said already,
these are the two vital things, like
the two eyes, of a nation. If we do
that we can have improvement all
round.

Shri Sivamurthi Swamy (Koppal):
Sir, T want your permission to move
my cut motion. I was not here,

Mr. Deputy-Speaker: Order, order.
It is over now.

Shri Hem Barua: Our Prime
Minister is never tired of telling the
nation that science ghould be geared
up in th interest of our backward
economy, but then, Sir, the Chinese
had to come and tell us that we have
so long been fools, as Mr. T. T.
Krishnamachari has pointed out. And
when he rose to speak on the Demands
of this Ministry I had expected that
there would be some sort of defence
orientation in this report. But un-
fortunately there are no programn.es
like that and we continue to be in the
same abyss of foolery.

Now, Sir, what is the defect in the
scientific planning in this country? I
feel, and Mr. T. T. Krishnamachari
has rightly said, that there is some
flaw in the planning. At the same
time I also think that our science
suffers from administrative burea-
cracy, and in an atmosphere of ad-
ministrative bureaucracy scientifie
research cannot grow. Like any other
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creative activity, science wants an
atmosphere of freedom, and that is
what is wanting in this country. The
administrators wield enormous powers
and the scientists who want to engage
themselves in research work suffer
from constant irritation. And that is
why, possibly, Prof. Chandrasekhar,
one of the distinguished, possibly the
most  distinguished, Indian astro-
physicist who is now in America said
that our state of science is disappoint-
ing and disparaging. It is because of
the fact that the position of the
scientists in society and in the scheme
of things is not assured. The scientist
must have an assured place.

The Prime Minister made an appeal
some time back to the Indian scien-
tists working abroad to come back and
serve in thig country. But mere
appeal would not do and they do not
want to come back because of the
fact that they get better emoluments
there and, at the same time, they do
not get a proper atmosphere here.
We must not forget that.

‘What have we succeeded in doing in
this country? We have produced a
number of papers, papers have been
manufactured out. And, according to
a technical journal we are the second
country in the whole of Asia so far as
the size of production of scientific
papers is concerned. The first of
course in Japan, But what about
Japan? Japan has chalked out
a consolidated plan for ten years with
social and economic objective. But
in our country the Planning Commis-
sion has not chalked out a plan like
that; and whatever plan we have, the
plan is only desultory and merely
scissors and paste work, you cut ~a&
piece and paste it there or something
like that. It is a piecemeal plan,

Then I would say that science is no
luxury for India. Science is a compul-
sion because of the fact that our
economy is backward. Then, at the
same time, there is no dearth of
scientific talent in this country. What
is wanting is direction. There is no
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direction; there is no proper mobili-
sation of scientific talent in our coun-
try. 1 remember, some time back it
was our Prime Minister who told the
National Institute of Sciences that
most of our scientists are engaged
more in administration than in
research and it was Professor Huma-
yun Kabir who told the Calcutta
Rotary Club in September that there
was an Indian scientist who happened
to be a member of 110 committees.
When our scientists are made mem-
bers of so many committees, our
scientific research is bound to suffer.

What about our research papers?
True that we produced 6,363 research
papers during 1960 and if you want to
judge by the number of research
papers produced by our scientists,
really our science has made a
tremendous advance in that sense; but
it is not so. There are certain diffi-
culties about these things because we
have not framed out a perspective
before us. Do we want quite a num-
ber of Einsteins in this country who
engage themselves in fundamental
research or do we want some Thomas
Alva Edisons also so that our people
might enjoy the benefits of science
and technology? There must be some
sort of an understanding like that.

So far as co-ordination between
scientific research and industry is
concerned, that co-ordination is lack-
ing in this country. For instance, upto
March 1962, 527 inventions were re-
ported to the National Development
Corporation, but then of these 277
were withdrawn and only 156 were
sold or bought by individuals and
companies, My suggestion is that
& scientist must not stop at the dis-
covery of a scientific process and
patenting it but he must also see to
the last stage of commercial produc-
tion of the patent so that it does not
suffer.

The Report says that the Ministry
is making certain arrangements for
educating or training our techno-
logists. It is going to have 9,000
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people in diploma course and 3,000
people in the degree course. But then
the present indication is that they
would be accommodating them in the
existing engineering colleges and
polytechnics. I would say that
accommodating them there would lead
to the deterioration of quality and
standard. There is already an alarm-
ing gap between the teacher and
student ratio in this country and I
would request the hon. Minister to
see that this gap is bridged and that
on no acount it is allowed to widen.

Our hon. Minister himself has rather
admitted some time back that there is
huge intellectual waste in this coun-
try. According to information that 1
have during the first two years of our
Plan there was intellectual waste to
the tune of 55 mper cent so far as
diploma course is concerned and to
the tune of 35 per cent so far as the
degree course is concerned. There-
fore I would sav that there should be
some attempt made to see that this
intellectual waste is avoided and, at
the same time, we succeed in main-
taining the standard and quality of
our trained personnel,

I would just say a word about the
India Office Library. The issue of the
India Office Library hasbeen hanging
fire for a long time. I will not accuse
the hon. Minister—he was my teacher
—but, at the same time, I do not see
that any effort is being made to solve
this issue. Mr. John Tilney, the
British Under Secretary for Common-
wealth Relations, has come out with a
statement very recently that the India
Office Library is British property. I
do not know whether our learned
Professor has objected to this state-
ment of Mr. Tilney or not. I do not
know that much.

About cultura] programmes I would
say that the Report contains an im-
pressive enumeration of cultural pro-
grammes both international and inter-
State. About international cultural
programmes I have only to say this
much that the cultural teams and
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groups that come to this country are
confined to the sophisticated precincts
of the citics. Who needs culture the
most today? It is the people. There-
fore the people must get an oppor-
tunity to enjoy the cultural develop-
ments in different countries,

About our own international cul-
tural troupes I would say that they
might be given a respite in the context
of this emergency although I would
say that our international troupes
have done commendable work and
have brought laurels to this country.

About the inter-State cultural ex-
change programmes I would say that
they must be given a greater fillip.
It is true that in the context of this
Chinese aggression, the people in our
country are united. They are united
ag never before in history. But this
is also true that when we were
engaged in the fight for freedom from
foreign rule the country was united.
But what about this unity that is
there today? This wunity is more
apparent than real. That unity is to
be consolidated. With the advent of
freedom as soon as the blanket of
idealism was removed, the fissiparous
tendencies came to the surface and
there were tensions in society. I would
say that this might recur or happen
again as soon as this present emer-
gency is over and the blanket of this
unity is removed. Therefore there
should be a scrious attempt made to
see that these cultural exchange pro-
grammes are intensified.

But at the same time I have a com-
plaint. These cultural troupes go to a
particular State, put up a show or two
and all that, but they are not given
an opportunity to fraternise with the
people, to understand their customs,
ways of life, cultural patterns and all
that. If you want these programmes
to be meaningful, you have to give
them an opportunity of freely mixing
with the people of the place they visit.

May I confide in you, Sir, that
recently, on the 24th November, I
with Shri Kamath had been to Allah-
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abad where in the course of a day we
addresscd as many as four meetings
including a huge public meeting, but
there was not a single woman in any
of these meetings? The next day I
asked my Allahabad friends, “Why
was it that there was not a single
woman in any of our meetings? Was
it because of the fact that the UP
menfolk are such rogues that no
woman woud venture out in the
streets?” They said, “No, no; that is
not so. This is Moghul tradition. We
have preserved this tradition.”

Mr. Deputy-Speaker; It has nothing
to do with scientific research.

Shri Hem Barua: It has to do with
culture. I would conclude with one
sentence. Let there be no Moghul
tradition, the tradition of isolation,
segregation and closed minds in
matters cultural under Professor
Kabir’s dispensation.

Mr, Deputy-Speaker: Shri P. R.
Ramakrishnan. ...Absent. Hon, Mem-
bers give their names and then they
are not found here. Shri C. K.
Bhattacharyya.

Shri C. K. Bhattacharyya: Mr.
Deputy-Speaker, Sir, the hon. Minister
of Scientific Research and Cultural
Affairs holds an important portfolio.
In one hand he holds science and in
the other hand he holds culture. His
task is to adjust the modern with the
ancient—science is modern and culture
is related to tradition, that is, the
ancient, May 1 remind him that in-
asmuch as he is successful in adjust-
ing the modern with the ancient and
the ancient with the modern, the
success of his Ministry will be appre-
ciated and accepted in the country?

1 have been hearing some of the
speeches. In her speech Maharani
Gayatri Devi referred to some collec-
tions or to smuggling out of art
treasures from this country. I feel
that this is a very important thing. I
will make a suggestion in this regard.
In Calcutta and in different families
of West Bengal a large number of art
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treasures had been collected from the
very advent of the British days, but
with the zamindaries gone now those
families cannot maintain themselves
and these art treasures are being sold
out for paltry prices, In fact, we
saw these treasures of the Burdwan
Raj Family being sold out. In Burd-
wan, very valuable things acquired
from very old periods were sold out.
So, I suggest to him that he may con-
tact these old families in Bengal as
well as in other parts of India and
collect those treasures which they are
not now in a position to keep or main-
tain. The houses that come to my
mind are the Murshidabad House, the
Cossim Bazar house, the houses of the
different branches of the Tagore Fami-
ly, the Burdwan Raj house, the
Paikpara Raj house and there are
other houses also which he will be
able to find as he has an idea of
larger areas in India than I have. He
is administering them. So, these may
be collected and kept in different
national art galleries in different cen-
tres, in Calcutta, in Allahabad, in
Bombay, in Madras, in different places,
before these pass out of the country.

About, smuggling of these trea-
sures, I may tell you how these things
are being smuggled. 1 will give an
instance. These are not always smug-
gled by professional smugglers. Even
persons in high places do it. The
case that I know of is that a person of
intellectual eminence who came to
Calcutta—it was not he, it was she—
she wanted contact with these differ-
ent families in order to study the art
treasures. She was given an oppor-
tunity to get into these places and
nobody was there to keep a watch on
her excepting the guard and the guard
watched her for two or three days.
He watched that she had a bag with
her; and what she used to do was, in
the course of her movements in the
hall, she would pick up things and
put them in her bag and get out. Then,
the guard brought it to the notice of
the master of the house and the master
of the house ordered the guard to
stop her the next day she attempted
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doing so. Actually, she was stopped
and things were found in her bag and
they were taken back. This is how
smuggling takes place, not only by
professional smugp'es but even per-
sons in high places do it. These may
be in a minority.

Shrimati Gayatri Devi gave certain
instances. 1 may give one instance,
that of a museum in Philadelphia.
The hon. Minister will find the entire
front portion of a South Indian temple
erected in the Philadelphia Museum.

How could it be done? Those parts
of the temple must have been
removed part by part. Whole temple
could not have been removed and
packed up at once. These things were
done by arrangement. So, these things
have got to be looked after.

My second suggestion to him would
be this. He has one chapter in his
report—External Cultural Relations.
I would suggest to him that he may
have another chapter about the study
of cultural achievement of India out-
side India, in Asia, particularly in
South-East Asia. In South-East Asia,
in all the places beginning from
Burma right upto Saigon, the entire
area is strewn with Indian cultural
achievements. 1 believe, they are
greater in number than what we have
in India itself. I may tell you my
experience. I was moving in the
capital of Cambodia in my usual dress
as it present. A youngester there
approached me saying, ‘“You come
from India?”. 1 said, “Yes”. Then,
he said, “We are also Indians, Why
don’t you come to us and see us now
and then?”. I asked him, “How do I
know that you are an Indian?”. He
said, “You can easily find out from the
features.” 'Then, I came to know from
him that they followed the Indian
cultures and traditions. In fact, in the
State of Cambodia, in the Government
notes which they used, they did not
put it as ‘Cambodia’, but the name put
wag ‘Kamboja’, the old name that you
find in the Indian mythology in Maha~
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bharata and in other places. The
word ‘Kamboja’ is still printed on the
Government promissory notes with a
lotus having 16 petals.

Then, in the course of my move-
ments in the capital, I found the
names of the streets there in Indian
language, much more beautiful than
the language that we use in naming
our streets. One street was named as
“Pushpabeethi. That is a better name
than what we have in Delhi or Cal-
cutta or in other places. So, these
contacts that India had with these
areas are still in existence. If we
collect them and if we preserve the
records that we may still get, we shall
have a glorious chapter of Indian his-
tory revived and resurrected. That is
my suggestion.

Then, I am glad to find that the hon.
Minister has stated that the educa-
tional standards in the country should
not be permanently lowered. May I
suggest that they should not be even
temporarily lowered? If we do so in
the name of emergency, that will
suffer a permanent injury. That
should not be done.

Then, in the report I find the scheme
of employment of university students
during vacations. It is stated that
the scheme of employment of univer-
sity students during vacations was
continued in Calcutta, Varanasi and
Aligarh. I would like him to state in
some details as to what this scheme
is. I have been in contact with the
Calcutta students during all these
vacations. I do not find them taking
up any particular training or parti-
cular scheme during their vacations.

Then, I compared the previous
report with the present one. In the
previous report, it was stated that
during the course of the year it was
proposed to send seven Tagore scho-
lars to USSR. But in the present
report, I find, that only six scholars
were sent. What happened to the
seventh one? I do not know. The
hon, Minister might enlighten us
when he replies to the debate.
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Then, Sir, one hopeful feature is
that the first part of the gazetteer has
been sent to the press and the second
part of “The Freedom Movement” is
going to be sent to the press in the
course of the year. I hope this has
been carefully checked about its facts
and presentation so that some of the
objections that were raised about the
first volume may not be attached to
the second volume that is being
printed now.

About the Botanical Survey that the
Government of India has taken up in
West Bengal, I would suggest that
instead of the botanical survey being
dispersed in different parts of Cal-
cutta, it should be brought together in
one place and the sooner it is done
the better for the survey as well as.
for the departmental work.

Lastly, I have only one word to add
about the India Office Library. There:
I differ with some of my friends over
there and I am afraid, I am also on
a different footing with the hon.
Minister himself, The India Office
Library is certainly our property. But
it in the attempt to get this property
back to India, we come to a position:
when the entire library gets disinte-
grated and parts of its records have
to be transferred to a State where
we know we shall never get an access
to them again, it is better the library
remains in London. I know, when-
ever necessary, any student of India
can go there and make a study there.
My suggestion is that the library
should be, in no case, disintegrated
or broken up.

With these words, I conclude.

Dr. L. M. Singhvi (Jodhpur): Mr.
Deputy-Speaker, Sir, if what 1 say
may appear to be critical, I should
like to preface my observations with
a sincere tribute to the elder, eminent
and seasoned academician who pre-
sides over the working of the Minis-
try whose demands for grants we are:
discussing this afternoon.
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In offering some criticism on the
working of this Ministry, I shall not
invoke the ghost of Dr. Joseph, though
I should like to warn the Minister
that the spectre of that ghost is not
wholly exercised. 1 would also not
refer to such episodes as the Haldane
incident or the incident to which my
hon. friend Shri Hem Barua referred,
that a single scientist was a member
of more than a hundred different
committees.

15 hrs.

In the first instance, I would like
to say that the report is rather un-
edifying. It is neither inspiring nor
is it really an impressive report of
work which is exceedingly important
in our national life. I should like to
observe that it is rather dull, drab
and disappointing. I would like the
hon, Minister, who is himself such an
eminent author, to bestow a little
personal attention to this matter when
he approaches this Parliament for
Grants for his Ministry. Because it
is not only that solid work must be
done, but that that work and the
manner in which it is being done or
the difficulties which it is encounter-
ing must be put across to Members
of Parliament.

I have risen to support the Demands
and to express my regret that the
estimated requirements of the Minis-
try are highly conservative, halting
and hesitant. Because, I do think that
this is a Ministry which, for the larg-
er good of our country and for our
future and for our greater glory, must
come into its own. It cannot afford
to cling to the embryonic shape and
stage which, I am afraid, is still the
case. I think that the expanse of its
activity is potentially so large and
likely to be so beneficial to the
nation and to the nation’s future
that this Parliament would not
have grudged even granting much
larger demands if the Minister had
come forward to make them. It is
true, it might be said that we are now
confronted with a state of emergency.
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It is true, it might be said that we
are experiencing the compelling need
for austerity and economy. But, I
think that there has not been sufficient
willingness on the part of the Gov-
ernment to come forward with a
really massive programme in the field
of Scientific Research and Cultural
Affairs. 1 should like to express my
regret over this relative unwilling-
ness of the Government.

I think, scientific research in our
country is in a plateau. I think that
a multitude of factors is responsible
for this stalemate in the progress of
scientific research in our country. I
think that our Government cannot
deny or disown the fact that they
have done too little and too late in
the field of scientific research. I think
it would not be wrong to say that we
live largely on borrowed researches
and techniques. I am not one of those
who would decry or deride inter-
national exchanges and the fact that
they are very fruitful. But, one
approaches this matter with a sense
of regret and a sense of sorrow that
our country, which had a great scien-
tific past and which had a radiant
magnanimity of its own in terms of
scientific traditions, is not able today
to contribute to humanity’s pool of
knowledge. I hope, therefore, that in
this context, we would not raise this
artificial controversy of Einstein
versus Edison or of the requirements of
fundamental research being opposed
to the requirements of applied re-
search. I think that the Government’s
approach in this matter is largely
right in not agreeing to under-
emphasise or abandone fundamental
research as a very vital field of human
endeavour in our country. For, if we
have to continue to draw on our
reserves, if we have to build reserves
in this country, if we have to see that
these resources are not dried up, we
must see that more and more funda-
mental research is carried on in this
country and that we do not merely
emphasise applied technological
efforts.
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I should like to make an observa-
tion that fundamental research as well
as technological efforts in our country
have been rather meagre. With cer-
tain notable excepticns of individual
attainments, the main stream of
scientific research and advancement
has not yet gathered a momentum of
its own in our country. I am quite
aware that the hon. Minister has a
very good defence in saying that, after
all, in 15 or 16 years time, you cannot
build up that momentum in our coun-
try. That is true. But, I should like
to go further and say that there are
not even signs of the main stream of
scientific research and advance in our
country gathering that momentum.
We have to make a begining some-
where.

In this connection, I would like to
conclude my observations by saying
that those who emphasise mere tech-
nological efforts and advances perhaps
live in the illusory assumption that
it is possible to order scientific research
a la carte. I am one of those who
think that scientific research has to
go forward as a whole. Therefore,
the cleavage that is sought to be
advocated by some hon. Members is,
T think, entirely artificial and un-real.
We have also fared rather badly in
the field of applied technology and
science. I would like to say, as my
hon. friend Shri Hem Barua said, that
there is a predominance of bureau-
cratic approach even in matters
essentially scientific and cultural.
That is an approach for which we
cannot possibly blame the hon.
Minister alone who is in charge of this
Ministry. That is an approach which,
unfortunately, has become writ large
in the entire labyrinth of our adminis-
trative machinery. That is an
approach we have to overcome and
surmount if we have to {nake any
sizeable progress.

Dr. M. S. Aney: What is the demo-
cratic approach that the hon. Member
would suggest in the place of the
bureaucratic approach which he dis-
approves?

Dr. L. M. Singhvi: I am not advocat-
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ing any democratic approach. Per-
haps I have not been heard correctly.

I would also like to say that there
is a lack of creative, imaginative
approach and this is evidenced, to a
certain extent, by the fact that even
in the technological field, our progress
has not been anything noteworthy.
Take, for example, the much adver-
tised invention of oral contraceptive.
I do not know if it belongs to the
hon. Minister’'s field. Take, for
instance, the solar cooker, the dis-
illusionment over which has now
frozen into a sort of permanent atti-
tude of abandonment. Take, for
example, the transistors which could
be made from rock substances found
in the State of Rajasthan, which was
recently reported. Unless we are pre-
pared to take really big strides in
the field of scientific research, this
country, which has lagged behind for
centuries, can never really make up.
We have to telescope the progress of
centuries which have been for us
centuries of backwardness. There-
fore, the Minister will have to even-
tually come to this House for larger
grants in order te announce a larger
programme for our country in the
fleld of scientific research.

Cultural affairs is a miscellaneous
if not misleading expression. The
wide sweep of the subject is perhaps
a convenient excuse and an easy ex-
planation for all sins of omission and
commission, I think there is a certain
craze for cultural activity which is
not necessarily fruitful. Every once
in a while we find that culture is
sought to be equated with entertain-
ment. I should like to pose a ques-
tion. What is that “culture” of which
so much is heard and seen at present?
Has it made us aware of the
beauty of life, which reflects life?
Has it instilled in us a keener appre-
ciation of our artistic heritage? Has
it, in the words of Mathew Arnold,
enabled us to know the best that has
been said and taught in the world?
Above all, has it helped us to be
more creative? I think that the
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answers are in the negative and the
negative answers are more eloquent
than what I could add in this respect.

I think that there is a great deal
of work to be done by this Ministry
and by the various Akadamies which
function under this Ministry or with
assistance from this Ministry. I think
that the work of these Akadamis is
also being greatly hampered by an
incipient approach of partisanship in
distributing patronage. The Minister
must see that this is eradicated.

There is a large number of unpub-
lished manuscripts in this country,
which the Ministry must undertake
to publish. We would like the hon.
Minister to tell us what his pro-
gramme in this respect is,

We would also like him to under-
take a central library of microfilms
of all researches done in all universi-
ties in this country as well as abroad
so as to really enable us to take a big
leap forward.

Mr. Deputy-Speaker: The hon
Member must conclude now.

Dr. L. M. Singhvi: 1 would take
just two minutes more.

Mr. Deputy-Speaker: No, he must
conclude now. I have rung the bell
twice already.

Dr, I.. M. Singhvi: I started at about
3 p.m. and it is now only 3.12 p.m.

Mr. Deputy-Speaker: He has taken
thirteen minutes already. He must
conclude now.

Dr. L. M. Singhvi: 1 would take
just one minute more.

I would like the hon. Minister to
tell us what his plan is or what his
programme is in respect of develop-
ing the regional languages, because at
page 21 of the report what he tells
us is not really adequate. We would
like him to tell us that he is on the
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eve of establishing an all-India insti-
tute of regional languages so as to
encourage better collaboration and
interchange between the various
regional languages. At page 21 of
this report, the Ministry mentions
that they are developing various
regional languages including Sindhi
which is not one of the recognised
regional languages in the Constitu-
tion. I would like him to consider
the same approach towards Rajasthani
which is recognised by all linguists
all over the world as a language of
considerable beauty and force, and I
would like him to see that the same
treatment is meted out to Rajasthani
language also as is being extended to
Sindhi. |
I would like to remind him regard-
ing the monument for Kalidas and for
establishing institutes of Indology in
this country. I would also like to
remind him for giving greater atten-
tion to places of pilgrimage and also
for inculcating, disseminating and un-
covering the great martial tradition
which has been blazing in the his-
tory and literature of this country.

In the end, I would like....

Mr. Deputy-Speaker: He should
conclude now.

Dr. L. M. Singhvi: I would just
take one minute more. There is a
very important suggestion which I
have to make. Last time also my time
was cut by about 15 minutes, when
I was speaking on the Demands of
the External Affairs Ministry, while
Shri U. M. Trivedi was able to get
those fifteen minutes. After all, it
cannot be tailored completely to a
minute. I would take just two minutes
more,

Mr. Deputy-Speaker: The hon.
Member has taken about 15 minutes
already.

Dr. L. M. Singhvi: I would
like to suggest in the end that
while we are bringing forward a
lot of social legislation and bringing
into existence a great deal of social
institutions, we do not have any Gov-



5729 Demands

ernment agency to study the impact
and the ramifications of the social
institutions and the social legislations.
I would, therefore, suggest that there
should be a Ministry or a Department
of Social Affairs which is found in a
large number of modern countries in
Europe.

I would like in the end also to say
that the History of the Freedom
Movement by Dr. Tara Chand should
now be abandoned because there is
plenty of evidence both here and
abroad of a very highly critical
approach that has been adopted by the
scholarly world in this matter.

I hope that the Minister will really
be able to promise us a big step for-
ward in the field of scientific research
and cultural affairs.

Mr. Deputy-Speaker: Now, Shri
K. C. Sharma. The hon. Member is
absent. Now, Shri Bagri.

=t amdr  (fgEw)
AR, 139 H freq Ag g1

Dr. L. M. Singhvi: He is challeng-
ing the quorum.

IqTEAET

Mr. Deputy-Speaker: Does the hon.
Mcmber want me to count the
quorum? I think he does not want
it now.

=Y qITE ;I WA, Tg A
HEFAT § ITT AW A qgT AT 8,
Afwa w1 Fraar a2 &, ToFT 99T T8 |
sEfErg A A F aga & a1 Efrag
aIT WA HEFAT 8, TgT AT WEEAT
&, frT W @are § g frwme 3 fdr
qwg 99 § F9 fear v & | qg wgEAT
7 fFIC T & 39 &7 91 4 |

wIFEHF A FRAqTfF
T F FU AT &, TF QXA faw &
e famA F Y, Feaw F A%
W TTFRT AE F THAT AT TR IGTHRAT
TERl & qETa A @gr A & awa,
¥ g7 ¥ w99 5 AR e &
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argaat wig 7R faandi aF 9§ @ &,
I 78 gaTq fead o1 &, 99 ¥ ey
H& w0 qaars; ! ag e #7 aF
ST EY , AT Y TTE AGT TG

dfF wra aga 9 §, § #iws
g T gwar, gafad & o A
fafree wmga & amd o ggw & e
fad Tw fafry & @ @ ww=ER
T T6 qavog framsm |

IqEIN WERT ¢ Y WO
TAATT FT qHT A E |

=t qurdt : F At wEgEH F weay-
I & qLH FgAT ATEATE | A FH
AT ITEFT FRETEI A qqATHI
9 FT FIATIM ?

gurem wglem o Y fafeedt &
a ¥ ?

Y amd - S g, T ety
F W F AT H, 7 79N aR ¥ A%
T AT f&FET F )

ot g & fr 3@ fafer 3 ae &
7g a9 AR Fgad § R A =,
wftar A frsER aga =@ g,
aifgare, Sraae AR foaeraEn
azd woar & | forw wgFw W ag A
o7 ST &, S9% s faursa, wife-
fera i F1E afrar o fagrsr 7
@t | W W oahd § st
FT FATT FIAT & JT 9 JATET HY ATH
ST &, AHAT A FT qFAT A6 G
famrsa &1 73 137 &, 987 9v fawriew
Tt &, fogra #R qemEsr Ser
21 UF A I WEHH & A= 99 §
FE AT T R

b aaag g fe s st & &
T AEFAT F WG AT OF JAE
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[+ amret]

IaF fad siwex adl faer | & oF
gigq fafaeex qgs & ama @
TR g (6 rEwed v & A gei
afe fafaees &t #15 &3 a8 &
oF fafreex agr difer ga sl
& fa¥ | wmag Aw FW QU@ 9@
i FTfad A0T A IJIF@E I
F far fao a & a8

WE ae H oW oA F o]
W FRER § 99 QR A q FEAT
aTEAT § | HER FEAT FH WEFH H
LU

Q¥ WG §A€ 0 IW AT guEd
Ffy fafga He@adi &

Ay ;IR A TEE 2 |
# o F=m fF TR FHET AN a-
g § Wt g § w9 & 3= 99
foraay gra<ar F1 Faw @A fgea
FT ARG q1, ITRT A AT FATE
T gr A @t F fod dar war
TqT, AN 9gAT AL ®1 AT q©-
gt § qader S faar 1 agt F g
AT & T F, A I A F TE
FT fFy 9, I F7 I BT FL A0
faar s A% gTAT 7 Gar & foaar
qg gt 90Wa & fag & 39 FAe
&7 oo faar qr, fFa agr 9T 3 g9 &Y
FAIZ AE TE | W A@ F AG W
foraa 9 FT WSITEI g1 TEET 94T
ErAM]

TEF AT AEAREOT F qR A AR
N FEETEE § 99 A ¥ s &
o 1 A5 oo Fe fow a@ ¥
T 9T W 99 @I | 7R at
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Ae g, e gaft A ag & &
gt sderee & o7F wR @

Ses

A T WA AW, g aF 0

Tgl ¥ 9 a3 fafret age @t i
ey § 1 WY ar oF s 2, o O
& ST G W @IE | AgtAed oy
T § 97 e W e Aew
F AT 7w 9% & fay Afe g
@wq T & | gEF A wifeex
AT A A faar i ag W s gumaa
HIET & G Y A7 1 T THRAT, 1850
FT AT 3, 01 4G A7 W A W
Raradl | misag zmas # =
T A afeer #1 AT a8 39 A
w2 &, W fafre areE @
e A F@ awy E

w3 A & g ot www fRf
TEHA & HIAET FTH! A a1 § |
g o w4t g fF @ oo
f& agr e @A FT FWE
FraT & ag W 37 AgET F I3q¢ AHA
# I9F UT q9T I F7 T 2, ¥
F av Hegr qoq wmar @, wwEw
ST § I AU 9T F TR R FEv
Gfagar a1 @1 §, Wi aaT v g,
gt aF fF ot g FRARY SdieaE
& ¥ 3% a3l ax T G higzar E )
¥ 30 FH FQ & M AT ¥ HOAw
fafrg sema & | @@l ) ST OF
OF QU TF I AT | G GEHI
FT F@r & AT F™ Iyw @A €
# oot &M F f oag o wser @
IH) UFT AT | FF qF g HLHET
AEY 63T a9 aF FE A9 ST qG) &Y
FFAT & | 9 qF AN HELER &
g F9 &3 & a1 feT g2 9 A,
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A S ¥ o0F g de7 g1 AT |
fom o & @ oy nar @ B

“aady 9T 2| & fEar & z’m;

Nt F T T afagawasg )’

Foual MR angfefes fod, @ @
qEl #  HIFT WA § arfad
T AT F1$ A9 Y waT | FEied
W gy i Y fog e 9w

& got AT Awgar § f v 1
F Q1 fgeal Fazrgar g1 (3 WTOH
F g9 & ol gaA wfaw o) fe
wIgr A F I 9 & ga fafaeex
oTh THA | faay avg # S
qrefrd § 9 g= € 57 g FfaT
X S ged afrafafei @ig @
A% g9 § TR qqAwm fafweT
a1 TwEfem F wax AT
oF ¥ W ot @ 2 uE F E
wfywrd #1 W e faar, ®R ST
T #Y Y 7 faar | & Sgw e
¥ DAt gwe2 food w1 ford f aaa
{aF

g% q1% & q& a7q /I A FE0
TFAT 1 I FAS F FH &F g
2 | &9 gEIEE & 9 W § AR
AT FT AFAT @HT WA § |
TF <6 A9 3G F T T qaaeang
g R a9t 737 agfauma €, faasr w
feama AT STy @ oF aF wEHT 9T
& X AAT 8, A AT a<h v
FearRl #1 AfEd /T S I AW
ggfaas fawcft § sw=r  2fed ar
HhT qaT o & SAET Sfraw gax
g W@ & | AR FT qIEEE] A
gefogat # oF A1 a1 1 57 faerm
TR F qgHAT § | 1 39 IF qHC
TS g A1 aFAY afed ALy
B gré F1 A AIET G ArE |
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37 el F @z & apm fF e
g9 A9 # g9 A AeaE fafaeg
HEYET Z0FT T @IF AT F €419 g,
YT 3@ 91§ qAY T A § AT
ZOEY 93AT FT qHA § |

st wRe fag fegrt  (F9)) ©
AT IYTEA WEYEA, § A9 g
NHaT gAg Hfa oY #7, 9t 5 wRa
& sy fagel ¥ ¥ oF &, Uk @
fawa & AR e femr wEaT § 0

T A #1¢ aelg 7 r 7g 75 wee-
qur fawTT & 2R Agea el & FRar
@I fadt M 7 S I & ey
TN WAAT AN F @ gfaew
9T SFE 9FAT § | AR O a9 g
T g W fag A oF favr @ @
WX woEr e feamr wgar g

e ¥ vEw FW ¥ fawe
wifs & a § WF qg Fa@r JaT &
f5 ag ax & =mav 1 afF wEaR
F AT R, G ¥ AR GIA 0F § FgT
L0 -

f a grafexr drawm fear

g qma= A goEr W Gy @
fe ¥ o2 & a7, ¢ 92 faw F AR
IR 9E U F, AR A F 1 T
T THAT ¢, WEHTW &7 faEwm W,
G FT g A WYL G 9T 77w e
raq WY | I ¥ T TN AT a1 9%
Hq9 qgT 947 F9r @ FQ §, IR
# 39 /I WY F1 &4 faeer Sngar
g fr e gega & weat A o @
FUIC @ HITRT [AF AT FT AT
U Tgr oA qaT qO |

T IIEX AR 1 FEy S
g fF gz 7 qqf ¥ qEeaETw
& fagrea &1 g WA | AR 3w
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[+ = fag fagi]

a1 Td &1 qgt A wwfeew ¥ oww
3 & | F0fF @A, AT 9T AR
A T @ faam F wea § TR
agt 97 ¥ @ g wop F A ¥

< ﬂTﬂf;:
erq Tq1 A [ AR FL AU Y
st fe afaw 253 7w § ok e
F AW A Ad A owFy | SEE
a|T qg R

EIRCIEL RIS
JqF A 99 &, TF AT AT HFAT
AR FET AX § AR FAT | T
S KT AT | TF A FAL FT ART
FIAT § W I FT ATHRIT F371 |
qrdr § oA T oad g,
w9 # W gnrr, mEw oo Fem
R AT H W OFm L AR T
F qEATAAT § qZ WA § T4 A
TF G B A 37 37 F7 FAT Q09
= frar fear 1 gwy dmE @19
& wor § faar € fr Teqd s a3rg Y
S AE A, A TTE AT § I
& JmTE 1qedt g1 AT ACE AW,
S W FI H frear § aroag 9o &
T IMTMr Srg IAT €A &, whA
7 T qrudr #9i0F 39§ wre A
& 349 f4T ag W ¥ THE #3
g 19 § FoaR ®A & @ ag
& gra #7X g7 & gro fagy A@w
MFwae &, 7330 aaie & 59 a9 @
g X ArRa T fRar A & o
aqqT F wEAg 3% AF ¥ W AT &

TR THAT ATA : AAAT
&Y arfa wawifa e
T AR T B FG A AC F TRATA

fagml #Y 57 @A ANA A A
w4t % a9 33 foar g & 1 gH =@
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&Y $TAT ifgT 1 37 fAw F qEA
/AT At F frer qraar w€T fF gopa
F weat Y @ra wuy w1 67 3w
FX ) 39§ gg A faedy g

¥ faza %8 f5 ww 7 wgFAT
FTH FH FT W@ g | & fall o
AT AF T Afgar ) fyw AWy
Fm frar & sAFT wgAW AR,
AT FRIT EIT R AITE A
faim % f5 oft gror § 93§ A
AT TEFT & AAIT TS AL
N ATA AT AR T wA S fagw
faa & T T AT ¥ Paedi A wgrarRa
F X H4T ¥ ¢ T¥ 43 Frmr A,
9T & fFv ST & arw §, O
Fa ¥ fagt 39 & o9 Aqz § oK
1R F 77T T 5 o Ak 3T ¥ A

wfr A A A 37 9w fam
q feedt ¥ wigw frar v 1 oz &
I 4 FAar fF om W FTIAAR
& 37 W1 FIT A A4 aAAEv oAU, 93
faom ex & | W AT A AT AW A
IF ¥ gEFT AT 90T A A F B
T G FTOATHT FA F 4qT TAF
F A A FEA™T AT 1\ qg @ FT 7R
21 A1y faazs & 5 g ) amfemw
TR | WA A T 59 B AT G 790G |
R o AP ¥ 3T FER & @
FE, I o wrd AT AW,
I AW A oAqT gHuR H Ay
7 T &1 ggfw a1 7 afy
g F#T I § H IX AN F WA
9T WRA T Ffag a4 |

groEr A ¥ OF 3faEm
faer & fomrer wfl oge WIT AT
¢, gEU guy aEr § A R AW
T AT | AT 39 g 90T § faar
t fr fagmr A & AW a0
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aifrfr & | a8 feaat & g R,
gega &1 0F g ¥ grer frard
T T HT qhaT, U 39 FAE
Fogfaar g A dau g fr g
FH # qr fet &1 FmRT St
fF o fawg § qeim &, ag A &
=ifgw f 9t =7 Y fafae § w=xfaw
F AT & 99 Y Y 39 w19 9= faaw
T | oY 57 faww F fagr gF SR
TH FTH 9 TET A0 | oI I FT 9
Th e faemar & S ¥ Fr
f& fagra s s seeread
qrferfy & @t € § 1 Faer S
aed ¥ wedfadifem w1 and gf
& fow &1 91sr g9 gar W wifrfa
N TPEI WAL T | TR TE
FT I & |

qeqafe g F QA

AR gd fagia ¥ vg 1 97 §T ¢ A
LY ESITX 99 g1 ¢ & | I8 @I A &Y
I Y1 T AT § gF HT, IEAT FT AR
qedt &7 frarar fr e Frar & 93 ¢ AT
&Y FIATT IT AT &, TTT T AEN & |
saq fag g & i ga fagia )¢ @
&% FETX a9 qg T AT 4T | TqHT
G FIAY AT Y agel &Y aTal FT AT
qar T | S wAw fagia qReET
s § 99 W § § AR g a9l
¥ e gwa &1

AN R TF GreT &1 @A & | a8
HE&pq w1 AT UT & | AR wgly
qEsfs A a9 47 HR gEE
wefw sare A #Y & 1 IR qH  Fqr
¢ fF wa SO & a9 @ s §
AT FTEFATE | T FEAE AT T
Il Y g 7 A ARFT AR @
A FAIC, T FUT F AYRT qQT
T |

3160 (Ai) LSD—5.
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T wifs aifew q= & foraar
Fonfs wfY ¥ a9 9T | SET A
Fofs gafag 937 91 % S 7 F
®1 i foram a7, SN TF OF A B
ge faar a1 | wgfy W &1 am
TAUTT 971 I% WA §F 7 gy off
afem gfmar a3 & fgm et 9
T § fa ga 9 | Ffg aF 7
Agel ¥ A Wy 9 afew o ¥
AR ¥ @y § 1 9% 9w q97 fFaw
T FTT AT 97 | W A 7 farew
ft 7 ¥ o} 7, 39 g AN T g
¥ 9T T ITAT 97 JAH! ISTH FONE
g g | IR d9q) 1 IFF A
Sam 9 fagr | oY I9H §7 ¥ A6 Y A
aga NS ot § AR qamar v
5 oF 9] $ BIET AT FFAT & 1 SAA
I AY Agew F A § off faar § 1 3R
T frg@ d M amam ag § |
gAY & HFET AT AA § | T I IqY
W qew R, afm aw & W g AR
a wf & W gew § 1 A 3E TR
FHIT 91X FF T AT ¥ A g,
qifas, s, §99 AR a0 oIg
W & aR § @9 FT & IY A9H
"X F fagmi #1 3 =ifgw | A< gw
1 & fAau ST d5pa F d9i #7 @
FEET Afg | gHR AW W A &
T2 9% 9~y fagr §, g afaw W
¥ gma ¥ fagm & sl dma & &)
gatm & § susht F H feew
g1 S8 ggEar &ifae 1 gl
¥ 7 gafae Fg fF 9 @«
S AT FT OIS 92T § AV 4
W gy s gEfe dnifas defa
ol I Y TG G TQ § | F|EW &
T & THY TS {6 oF wsw faw”
g1 o fa9 &7 99 g9 99 ¥ 09 @
& v gawr wd § g, TS F3Q & )
AfFT & 9 gafe ail § 98 qE
amgat § 6 zq dfasw w1 @ ad g,
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[ = fag fagie]
wAfmamgN IR g
afr R gepa T ¥ aE) weT e
S fF arg faw w1 & @fw ;g
A qg @ ¥ et 3 fi Frg— s o
fag arg fawawr o & & 1 faw =g
faez M A ATET R | ATRS SR
A faw § 1 S, g T HAW F ANEA
TR o st @ 9 faw &= S
2 1 TR wfEEr 71 e s fH
9T Y 9 WA T AR | g
gega § Y § f ag oy il w1 9

© ®Y ¥ e [ )

dera § 1Y A 7Rt F AR Ay
79 T4 E | T WA F I T
F 7 v9 fad o Ay ag A,
AR & | AT TET | THY 6 WIRGT
#fet 1 fawe wmes awTay g & | 99
e @ ag g Y Y g s
sFIfEa g1 TS & | ag TaR U A6 Lfear
F A TE G A gwAAT § R oA F
o1 § o wE gni 1 af R arg
2 1 3T Y HEr FT I |

Ar@™ g A e & FaT aga
78 fora 25 § 1 g 7t ¥ g
¥ 7g N T I off | R TRy
ag¥ faarel ¥ QU FT w4%r frar strar
q1 | 5 TR FY fdtwan ag & F fame
S I9ar & ¥ 9O Ay F w9 F
ST § W 9fA 9X IaA 9% 331 0%
FLAZ AT FELTR FETAATATATR |
g e A F F g a &
it off afes g & fag oSy argw
¥ foq & & ff areft off 1 oo ¥
* oOA W A T9W & fA ok da d
S F & 9 wHor 777 ¥ ag faame
9 H @ TR A

¥ ¥ wgy sfmw A wgn
ag e & Fr “Pafaeea” fort
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o feaw g9 & ITES A8 AR
#t afx 3w @ 1 ggt T SufER ag
femme & # fewmerg o & ST et
RO e EoE DR R
TR o1 &t At & 7y ggman | gafag
TEHT A A wratad § ) 59 ¥ o
FE AW 7 @ R 1 7w oA
98w FfeareY s@q 4 facgw 75 &
safae mifeaeY am fasger oo
am g 1 g0faEs sfagreEr gt g
TE F a9 F F I ¥ W
GIRATE G317 FTH R Hfw 3 1A
7 #fw &= & ogw wmat 7 § s AR
59 2 7 A AW At g | g E
qE 39 2T 1 HYT FIE A9 Y AT |
S gfagra 1 @ FX 3@ @ ar zay
qg F1E A0 A8 971 | 7@ " g
g HATAY EF A@l BT @ FLEAT
afF waet e T FY SHAT F qET AT
gE | TFEEIE )

Dr. M. S. Aney: Let me thank you
for giving me an opportunity to make
a few observations.

These Demands for Grants are for
the Minisiry of Scientific Research and
Cultural Affairs, which is assigned to
my friend Shri Humayun Kabir.
There can be no two opinions on the
point that the Ministry of Education
and the Ministry of Scientific Research
are complementary and supplemen-
tary to each other. The two together
complete the entire orbit of the ficld
of education. At one time it was so,
but for the sake of administration
convenience, it has been divided into
two parts, and we are now dealing
with the latter part.

Apn important function of this Minis-
try is to undertake research in order
to ascertain the nature of our ancient
culture. From that point of view it
is entrusteq with the work of archaeo-
logical excavations, publication of an-
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cient texts and so on. All these things
come under this Ministry. It is neces-
sary for us in these days in order to
visualise what our ancient past was
like, to take recourse to these modern
method of invetigation, and one (f the
modern methods of investigations is
excavations. By means of excava-
tion, certain commodities and articles
are brought to light and inferences
are drawn from them as regards the
nature of the life that the people
were leading in the old days. Exca-
vations in India gained great impor-
tance by the work of Marshall in
Mohanedaro and Harappa. This was
then carried on in many other parts
of India.

1 want to bring to the notice of the
hon. Minister a particular ooint in
this connection. If we read our pura-
nag and also the ancient books, we
shall find that Vindyachal, the territo-
ries of old around Vindya mountains,
have been described as the main part
where great battles between the Asu-
ras and the Devas were fought. The
kingdom of Bali described in the Pura-
nas was there. His wife was Vindya-
vali. It is written that the Haihaya
kingdom was also in that part and so
on, but up to this time I do not think
sufficient attention has been given by
the Archaeological Department to the
finding out of the spots where
exacavation can be usefully carried on
in the vast regions of the Vindya
mountains.

After that, I come to the other part
of the work which the Ministry has
to do It is to encourage the publica-
tion of old literature which will throw
light on our ancient life and our an-
cient culture.- I am associated with an
institution which does this work.
First, I wish to bring to the notice of
the Minister the work done by the
institution. Shri Humayun Kabir had
condescended once to pay a visit to
that institution at Poona, the Vedic
Samsodan Mandal. That Mandal has
been carrying on investigations and
research work in regard to Vedic
literature. It has published the Rig
Veda with Sayana Bhashya in five
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volumes which was almost unavailable
to the people after the old edition
published by Max Muller became
practically extinct. We have now
brought out this new edition, and that
work has been appreciated. We have
taken up similar other works also. A
work called Srautha Kosh is under
way, and two volumes are published
and remaining under pulication. That
work wil] go on for some time more.

The other important work which
this institution is doing is this. It is
not confining itself to the research in
the Vedas alone, but is taking up other
cognate research also. Most of the
members know that our Parsi friends
have got their Bible, the Avesta,
which is the book from which the
Avesta religion has come to them. Up
to this time the Avesta was published
only in the Hebrew script, and not in
any other form. Sometimes it is pub-
lished in Roman script. So, Indians
have to read it in either Hebrew or
Romap characters. We have made the
first attempt to bring out an edition
of the Awesta in Devanagiri. The
first part of it has becn published. I
do not know whether it has reached
the Minister or not.

Not only that. But have also opened
classes to teach people the Avestic
literature, to learn the way in which
the Avesta has been written and is
being studied ang its rules practised
and observed by the followers.

What I mean to say is that this ins-
titution, though mainly devoted to the
study of Vedas, is not working on
sectional lines, buf on broad lines.
We have to bring together al] the cul-
tures of India and make them live
like friends and brothers. There
should be harmony among the diffe-
rent cultures of India. It is in that
spirit that work is being done. In
response to their appeal, I am told
that the Government of India and the
State Governments have already done
something. 1 again appeal through
you, Sir, that the spirit of generosity
and the appreciation may be continu-
ed so that the work taken up by this
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institution may progress rapidly thro-
ugh their support. There is the Pan-
dit Satwalkar’s Vedic institute at
Pardi. He has devoted his whole life
to the study and propagation of Vedas.
There are other four or five institutions
like that. There is one in Hoshiarpur,
I want that their activities and their
work in propagating knowledge and
study of Vedas, of these smal] and big
institutions, require to be encouraged.
We had suffered in the last hundred
years and more. There has been a
good dea) of awakening and encoura-
gement given to the study of Vedas
by oriental scholars of the west but
they had their preconceived notions
and they found their way in their
interpretation and exposition, So, all
those works require to be studied
afresh from our point of view and an
attempt has to be made to restudy all
our old texts and reinterpret them
after going through them carefully
and taking benefit of the light through
by western scholars so that people
know properly what is contained in
all these works. It hag been stated
very rightly in Manu:

Fareen faq<t amam:
77 grav: faar 7z
FAT I47 AR
Tereqq qatasaar 1

Those who want to have a bright
future for themselves should try to
know what is the old way their father
had gone and their forc-father had
gone so that they may be able to go
by the same path. I bclieve that the
work done by this department in this
connection though not as quick or as
rapid as we desire it, is still a good
beginning. 1 hope greater progress
wil] be made on that line.

We cannot forget that we had a
Library in London—India Office Lib-
rary—for which there is a keen feeling
in this country. With the partition of
Pakistan, it has become very difficult
to solve. Ig it to be partitioned also
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again? Probably the Minister knows
it better than I do. But when they
arc thinking of solving many intricate
problems between India ang Pakistan
by negotiations, let this culture prob-
lem also be taken up and let us see
to what reasonable point the Pakistan
Government are prepared to go as re-
gards' this question and get this India
Office Library from London back to
India which is its proper place.

It is stated in the report that 690
scholars were sent abroad but it does
not give any further information.
There should be a little more informa-
tion and some report should be pub-
lisheq saying as to what was the pur-
pose for which they were sent and te
what extent that purpose has been or
is being fulfilled,

This is the last point and I shall
conclude. Gazetteers have been pub-
lished in some cases and a very good
beginning has been made. I have
read some gazeteers of Maharashtra
State so far as the three districts of
Kolhapur, Wardah and Jalgaon are
concerned. I am afraid that the work
is being entrusted to persons who
seem to have a specia] view of history;
they scem to have some peculiar
ideas. Tt is not desirable. I am pre-
pared to discuss this matter with
those who are responsible for this.
These books should be scientific and
authoritative; the information should
be factually correct and could not be
challenged. But I find something
very different. From that point of
view I feel that another committee
should be appointed which should
carefully and seriously consider and
examine the manuscripts before send-
ing them for publication. Much of
the information gives a queer view of
what took place from 1875 to 1919
and after 1920. This is a sugggestion
that I am making for his consideartion,

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): Sir, I am thankful to the
Members who have taken part in the
discussion, those who have had a good
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word for the Ministry and those who
hag criticism or sometimes perhaps a
word even stronger than criticism.
Fortunately, the number of such per-
sons was very few, I think it was only
one person who went beyond what I
would regard as legitimate criticism
on the floor of the House.

1 shall take up the points raiscd
seriatim. They can broadly be divid-
ed into three groups: the national
laboratories, department of technical
education and cultural affairs, Shri
Kar who started the discussion said that
scientific research work and techiical
education in this country were plan-
ned for peace and they have had to
mect the emergency. 1 think it is on
the whole a tribute to the planning
which has gone on before that inspite
of a state of emergency, all these de-
mands have been met. In the field of
technical education, even though there
were unprecedented demands placed
upon us, I think that with the exist-
ing facilitics, we have very largely
been able to meetl them. The expan-
sion which has taken place over the
last five or six years has put the coun-
try in good stead today. Before the
beginning of the second Plan, the
number of admissions in engineering
colleges was roughly of the order of
about 5000 to 6,000, Last year, in
1962, the admissions were about 17,600.
You can easily realise the great ad-
vance that has taken place and we are
proposing to expand the facilities
without incurring additional cxpendi-
ture as far as possible.

A number of hon, Members referred
to the fact that the budget of this
Ministry has been somewhat reduced.
We have saved about Rs. 3 crores to
Rs. 4 crores this year and there will
be a saving of about the same order
next year. And they very rightly
pointed out that in a time of emer-
gency, the scientific research and tech-
nical education budget should perhaps
have been expanded. So far as tech-
nica]l education is concerned, there
has been really no cut in the budget.
There is a slight increase. So far as
scientific research is concerned, there
also, even though certain cuts have
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been imposed in the first instance, we
have been negotiating and I believe I
am in a position to say today that the
additiona] funds which will be requir-
ed will be provided as the need arises.

1552 hrs.
[MR., SPEAKER in the Chair]

I have no doubt that we wil]l not
allow the scientific progress of the
country to be held back or the pro-
gress in technical education to be
held back, because of the lack of
funds. We shall of course try to Jearn
by experience. Every time a labor:-
tory is planned or an enginecring cc.-
lege is planned, we learn something.
Therefore, as a result of the experi-
ence which has been built up over the
last few years, we hope that we shall
be able to utilise more effectively than
has been the case in the past, the
funds which are provided for these
different purposes.

One complaint which Shri Prabhat
Kar mentioned and which a number
of other hon. friends also repeated was
that the research processes in labora-
tories are not fully worked out, when
a scientist starts a process, all the de-
tails are not worked out. One of my
hon. friends went so far as to say that
the scientist should not be allowed to
leave the work, not only til] he has
invented the process or thought out
the process but he should be ompell-
ed to work out the industrial process
also till it is ready for production. 1
am afraid that this last demand is too
tall. Nobody in the world can com-
pel a scientist to work in that way,
and whenever there is any industrial
process to be worked out, there are
the scientific laboratories to work on
them, and there are also pilot plants.
After the pilot plants, when the ques-
tion of industrial production comes,
there are in other countries consult-
ing engineers and a number of other
experts, sometimes private firms,
sometimes other organisations which
wil] come into the picture. To expect
that a scientist who has worked out a
theoretical solution of the problem
should be required also to work out
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the technological, engineering and
chemica] engineering problems would
be to make an impossible demand.

We are, however, conscious that
there is need for improving the func-
tioning of the laboratories. In this
respect, if you look at the report, you
wil] find that in the last year or two,
we have placed a far greater empha-
sis on the development of pilot plants
in the different national laboratories.
A list is given in the report where
you will find the different pilot plants
that are mentioned. Through these
pilot plants, the scientific work is ad-
vanced to further stages, almost up to
the stage of semi-commercial produc-
tion, so that it is easier for the indus-
try to pick up those processes.

I submit therefore that while there
is an element of genuineness in the
fears which were expressed, they were
at times exaggerated. Now, we are
thinking of further progress. Only
this morning, they were discussed at
the meeting of the Board of Scientific
Rescarch and‘it has been accepted in
principle that in addition to the design
section which we have in every
laboratory there will also be some
kind of central unit attached to the
Director-General who will advise on
these matters. How exactly it will be
worked out, all those details are still
under consideration. We are keenly
conscious of the fact that unless
scientific processes are given a more
concrete shape, the engineering and
chemical engineering schemes cannot
be put into immediate effect; action is
being taken to meet that challenge.

References were made to the visit
of Prof. Dedijer and Prof. Blackett.
They are all very distinguished
scientists. I think the time has also
come when we should try to judge our
scientists and our own laboratories on
our own standards and not always go
merely by what distinguished scien-
tists elsewhere say. We always wel-
come their participation and value
their advice. .1t is in fact on our invi-
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tation that Prof Blackett came here.
I would like to make it clear that
when Prof. Blackett was invited to
review the working of the National
physical laboratory, it was not that
there was any administrative enquiry
-n order to find out ‘defects. It was
for a review of the working of the
national physical laboratory and to
make suggestions for itg better work-
ing in the light of the last ten years’
experience. I think the House will be
glad to hear that Prof. Blackett in -
his report has paid a very high tribute
to the work which is being done in
the National Physical Laboratory. He
has mentioned three or four depart-

ments where he has said that the
work compares with the work done
almost anywhere else in the world.

In a critical review like his, it is
natural that in some places there will
be praise and in some places there
will be criticism or perhaps even some

amount of suggestions for alteration.

We have to take it on the whole.

Therefore, any suggestion that the
National Physical Laboratory is under

any kind of opprobrium or that there

is anything basically wrong with it
would be an entirely wrong picture.

Reference was also made to the fact
that there has not been any Director
for the National Physical Laboratory
for sometime. This is a fact, but the
main reason is that the people who
were invited to become the director,
for one reason or another, were not
in a position to accept it. I have felt
that instead of appointing somebody
who is not fully suitable, it is better
to wait till we can get a right person,
and in the meantime to have a Deputy
Director in charge. We have a num-
ber of other laboratories also where
we have appointed comparatively
younger people as deputy dircctors, so
that they can grow with the labora-
tories. I feel this is a better way of
encouraging scientific talent in this
country, giving an opportunity to
vounger people than to look always
only to distinguished men and appoint
them to the position of Directors.
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Shri Prabhat Kar also referred to
the question of instrument making in
the country. That is also before us.
I think the House is aware that the
Scientific Instruments Organisation
has been set up, and very recently it
has been decided that Prof. Gill will
take up the directorship of that
organisation. It is at present under
the charge of Prof Mathur. Both of
them have advanced the work with
collaboration from: Switzerland. We
hope this laboratory will go a long
way in devising scientific instruments
and in meeting one of the basic
requirements of the country.

Then the question was raised by a
number of other hon. friends, namely,
that the scientists should be used only
for scientific work and be completely
relieved of any administrative work.
The scientists do not agree; most of
the scientists say that they are not
prepared to accept a position where
the scientists will be only on tap and
never on top. Scientists want that
sometimes they should have control in
the matter of administration. 1
entirely agrec that resecarch scientists
have genuine interest in research.
But, at the same time, the people who
are in charge should also have a
scientific background, and there should
be collaboration. I have nothing
against either the scicntist or the ad-
ministrator. In fact, both of them
are the instruments through which
we want to do scientific work in this
country, and only proper co-operation
and collaboration between the admin‘s-
trator and the scientist will advance
this work. We should not try to make
out as if there is any clash between
them, and any suggestion of a clash
very often produces a clash because
that would put all kinds of ideas in
the minds of people who have not
thought about them before.

Tn that connection, I would also
like to say that reference was made to
one scientist who had been on 110
committees. It is a question of “was”
and not ‘“is”. Now, instead of com-
plimenting the Ministry for stopping
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such practice, that issue has been
raised again. That kind of thing will
never happen in future; it has been
put a stop to; it had obtained over
a long time past. To bring up some-
thing which had happened three or
four or five years ago, and which I
had mentior:ied two or three years ago,
I think, either shows that my hon.
friend and my former pupil, Shri Hem
Barua, has a very tenacious memory—
soinething which gets into his mind
never gets out of it, or I can only say
that he perhaps gets so concerned with
any one single item that he overlooks
the rest,

Shri D. C. Sharma
He is your old student!

(Gurdaspur):

Shri Hem Barua: You said that in
September last, at the Calcutta Rotary.
Club.

Shri Humayup Kabir: I made it
quite clear that it was something
wnich happened several years ago.

16 hrs.

Mr. Kar also referred to the ques-
tion of ban on engineering colleges.
There is no ban as such. For 1963-64
we have decided that no new engi-
neering college will be started, be-
cause we are able to meet the re-
quirements during the current year.
My hon. friend knows that two of the
major difficulties in engineering edu-
cation today are lack of teachers and
lack of equipment. We have been
for a long time pressing the State
Governments to raise their salary
scales and bring them to a level
where the best type of people can be
attracted and retained. 1 am happy
to say that after about three years’
effort, almost all the State Govern-
ments have gencrally fallen in line.
There are perhaps at the moment one
or two exceptions, but I have every
hope that they will also fall in line.
As a result, some of the deficiencies
and shortage in the number of engi-.
neering teachers have been overcome.
It has not yet been fully overcome,
Therefore, we thought that for the
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current year, it would be better to
conslidate the colleges which have
been already started.

The second shortage is about equip-
ment. In view of the foreign ex-
change difficulty, there was some diffi-
culty in providing equipment for new
colleges. We felt here also, it would
be betlter {o concentrate on improv-
ing the existing colleges and to see
that they are fully equipped. From
1964 again we shall take up the pro-
grammie of starting new colleges
whereever necessary. In the mean-
time, steps have been taken to see that
the facilities are expanded.

Reference was made {o the figure
of 3000 additional places, I think
there was some misunderstanding in
the minds of hon, Members who spoke.
These 3000 additional places in engi-
neering colleges arc not going to be
during the current ycar. This is dur-
ing the Plan period, We hope that by
the end of next year, we would have
reached almost the whole of that tar-
get. Hon, Members will remember
that in the third Plan, the target of
the number of places in engineering
colleges was 20,000. We have already
reached the figure of 17,600. If in
two years’ time we have another 3,000
places without starting new colleges—
some new colleges will be started next
year—I am sure we will exceed the
target of 20,000 places for the third
Plan.

The same thing applies to the dip-
loma institutions also. There were
roughly 10,000 places in 1956-57. To-
day the admissions are of the order of
almost 30,000. We propose to increase
the polytechnics on an even larger
scale. So far as polytechnics are con-
cerned, we have not placed any ban
on their establishment. In fact, a
number of polytechnics will be estab-
lished during the current year .

1 think it was Dr. Melkote who men-
tioned about the training facilities for
membership of the Institute of Engi-

MARCH 23, 1963

for Grants 5752

neers, He woulq be glad to hear that
3000 candidates are being trained for
such membership at 19 centres under
a scheme which was sponsored about
2 years ago. The facilities available in
the existing polytechnics and engi-
neering colleges are being fully utilis-
ed. Wherever other {facilities are
available, we shall utilise them also.
But we are very particular that the
standards must not be lowered. There
was a great pressure, just after the
emergency, that the courses should be
shortened. But so far as the engineer-
ing degree courses arc concerned, we
have resisted the pressure. We have
said, we will not shorten it because
the five year integrated course thas
been introduced after a good deal of
thought, care and study. It has not
yet been fully tried out; to make any
change in the five-year integrated
course at this stage would be prema-
ture and a step backward. We have
not, therefore, agreed to reduce the
standard or the duration of the course.
We have said that to meet the emer-
gency, in the case of the students in
the two final years—fourth and fifth
year students—they may cut out their
vacations and do some additional pe-
riods. In this way, they might complete
the course by about 6 months in one
case and by 8 or 9 months in the other
case, without sacrificing either the
standargd or the duration of the course.

Dr. Melkote asked about the kind of
projects we have undertaken for de-
fence, I am afraid we cannot publish
them, In fact, if you give figures for
defence, immediately you are able to
know how many regiments or divi-
siong are there. We are told by the
defence authorities not to divulge the
figures. I can only say that the
national laboratories are working on
abotit 120 to 130 specific projects for
defence purposes. In this way, the
national laboratories have been geared
to the needs of defence. They have
made a contribution which has been
alrondy admitted. I have no doubt in
future they will continue to make this
contribution. )
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Dr. Melkote referred to lack of over-
seers in thig country. He has touched
on one of the weak points in technolo-
gical development not only in India,
but throughout the world. Only yes-
terday I was talking to an American
educationist who said even in USA,
they are facing today this shortage of
personnel at the middle level. The
number of graduate engineers and
scientists has increased considerably.
We have also a sufficient number of
people who are skilled workers, But
the intermediate link hag been a weak
point in our country always, Hon.
Members will remember thht for the
last three or four years, one of my
constant endeavours hag been to try
and rectify it. Formerly the ratio of
admission to polytechnics and to engi-
neering colleges was almost 1:1, As a
result of our cfforts today, the ratio
is about 1:2. I would like the ratio to
be 1:3 or 1:4, but it takes time. Per-
haps as a result of the emergency, at
the end of the third Plan, the ratio
may be something like 1:2} or 1:3. We
are proceeding in that direction, but
this shortage of overseers is a prob-
lem faceq in every country, including
even UK, We will, however, try to
rectify it to the extent that we can,
but it will take time. Unless there is
a much larger industrial development
of the country, ihis problem cannot be
solved fully, because many of the
overseers will have to come from the
floor. Many people who have joined
as skilled workers, with experience,
will gradually rise to the position of
overseers. When we have a proper
admixture of people trained in educa-
tional institutions and people coming
from the floor at this overseer level,
then and then alone we can expect the
best possible results,

Both Dr. Melkote and Mr, Bade
spoke about the reduction in the
budget. I have tried to explain that
while there is an apparent reduction, it
will not perhaps be a real reduction.
However, we will make every effort
to get additional funds. T am however
grateful to both of them and to other
hon. Members who have pleaded for a
larger budget. I am entirely at one
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with them that in the emergency scien-
tific education should be extended,

Shri Bade: Has the Ministry given
notice to some of the clerks that their
services will be terminated from 31st
March?

Shri Humayun Kabir: The hon.
Member did not raise the point in his
speech. However, since he has asked
now, I will give the answer, In the
department of archaeology, there are
a number of people who have been
declared surplus. It is a fact that
notices were issued, but we have issu-
ed instructions that anyone who has
worked for one year or more should
not be retrenched; temporary posts
should be created for them till they
can be absorbed in some permanent
vacancy somcwhere, So, we have
taken measures as far as possible to
see that nobody is thrown out,

Shri Bade talked about trenches in
the National Physical Laboratory. I
am afraid I have nothing to do with
trenches; it is not a part of the work
of my Ministry. If he hag any com-
ments to make about trenches, I have
no doubt he would make them when
the appropriate time comes. 1 was
surprised to hear from him that labo-
ratories are a luxury. I do not have
to say anything about it beeause every
other hon. Member who has spoken
has said that laboratories are not a
luxury. They are not only a necessity
but in the present emergency, they
have acquired even added importance.

Then, Shri Bade spoke about secu-
rity of job for scientists. He was sur-
prised that Professor Thacker had
gone to Geneva to preside over the
United Nationg Conference at the in-
vitation of the Uniteq Nations. I do
not know why he was angry that an
Indian should be given the honour of
presiding over an international confe-
rence and that the Uniteq Nations
should select an Indian,

Shri Bade; Within five months he
went twice.
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Shri Humayun Kabir: On both the
occasions he went for the same confe-
rence, It is a great honour to an
Indian, I may add also that so far as
finances are concerned, when the
United Nations invites somebody to
preside over a conference all his ex-
penses are usually, taken care of by
the United Nations. So, neither on
account of expenses nor on account of
national prostige should be object to
it (Interruption),

Then he asked whether we have to
go to Geneva to find out what is the
backwardness of our country. This
was an international conference to see
how science can overcome the techno-
logial backwardness throughout the
world. And, if an Indian was invited,
as I said, it is a matter for happiness.

Shri Bade made another statement
which, I thought, was quite astonish-
ing. He mentioned that all the 29
laboratories are in Delhi. I do not
know from where he discovered this
information. So far as In know these
29 laboratories are scattered all over
India. There is one in Jammu and
Kashmir, there is one in Hyderabad,
there is one in Jorhat, there are labo-
ratories in Madras and Karaikudi and
-other places. I dig not know that all
.of them had come to Delhi.

Shri Bade: That is a wrong state-
ment, You must not have understood
me correctly. I only said that out of
29 laboratories in India, two-third are
in Delhi.

Shri Humayun Kabir: We have the
National Physical Laboratory in Delhi
and we have also the Road Research
Institute a few miles outside Delhi. If
two out of 29 makes two-third, I
accept Shri Bade’s statement and 1
have no further comments to make.

He talked about the State Technical
Boards. So far as the State Technical
Boards are concerned, we huve invited
every State to set up a Technical
Board. As far ag I remember, most of
them have set up thig Technical Board.

MARCH 23, 1963

for Grants 5756

If a few have not done so, I am sure
they will do it very soon.

Shri Bade; Has the Government of
Madhya Pradesh set up one?

Shri Humayun Kabir: I think there
is a State Technical Board also in
Madhya Pradesh.

My hon. friend Shri Saraf spoke
about the low pay of scientists. I am
afraid I do not agree with him. ‘We
always want better scales of pay or
emoluments for scientists, but today,
on the whole the scientists are not
badly paid, Scnior scientific officers
are on a scale of Rs, 700 to Rs. 1,250
and the Assistant Directors are on
Rs. 1,300 to Rs. 1,600. Many of these
people are below forty and sometimes
kelow thirty-five even. If my hon.
friend Shri Saraf looks up the list he
will find that quite a substantial num-
ber of the Assistant Directors are
either in their early thirties and many
of them are below forty. If a person
is getting about Rs. 1.300 at this age,
it is very good.

Shri Sham Lal Saraf: Then what is
the attraction for them to go abroad? _

Shri Humayun Kabir: There are a
number of causes. I think my hon,
fricnd is not paying a compliment to
our scientists when he says that our
scientists go elsewhere because of
money, They do not go merely for
money. The major reasons for them
to go out are two. The first reason is,
science today is much a co-operative
effort that it is almost impossible for
single individuals to make any signi-
ficant break-through. In our country
we are trying to create those condi-
tions. We do not have sufficient teams
today, and very oftern our scientists
have to work in isolation. We can
afford only one or two scientists in a
laboratory in a particular field, where-
as if they go abroad there are prob-
ably 20 people in that particular field
in a particular laboratory. It is the
critical size of the feam which makes
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for an effective break-through. That
is one of the major reasons why they
prefer to go abroad. The second
reason, I am very sorry to say, is that
there is a certain lack of sympathy
among our scientists at all levels, bet-
ween the senior scientist and the
junior scientist and between the junior
scientists themselves. And, unfortu-
nately, in our country, whatever be
the reason, we are very often sharper
in criticising others than in criticising
ourselves and that applies to the gcien~
tists also.

Shri D. C. Sharma: That is what we
learn from the Ministers.

Shri Humayun Kabir. Ministers are
after all Indian. Therefore, if it is a
characteristic, we share it. I have
said: “we”. I cannot, of course, say:
“you”, Sir, because you are above all
criticism. 1 cannot even say “they”
because that would mean I am making
a distinction between me and them.
Therefore, I always use the word “we”
and not “they” or “you”.

Mr. Speaker: Shri Sharma must
have been excluded from that “we”,

Shri Humayun Kabir: The ministers
cannot be excluded,

Shri D. C. Sharma: Some of these
scientists might have married foreign
ladies, and that may be the reason
wAy they are not coming back.

Shri Humayun Kabir: Those, I have
mentioned, are the two main reasons.
We are trying our best to overcome
them.

Mr. Speaker: If some do not marry
at all, others are available to marry.

Shri Humayun Kabir: We are to-
day trying to see that more and more
encouragement is given to our vounger
scientists, I mentioned one thing be-
fore. We are appointing our younger
scientists as Deputy Directors. That
is an incentive which we are giving
to them. ,
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My hon, friend Shrimati Gayatri
Devi spoke about a number of sub-
jects, I have already dealt with
most of her points. My hon. friend
Dr. Aney also spoke about the ques-
tion of return of our scientists. About
670 or 690 scholars are studying
abroad. They are studying in diffe-
rent subjects. Most of them return at
the end of their career—it may be a
three-year course, a two-year course
or even five-year course. Therefore,
there ig not always a co-relation bet-
ween the number which goes out in a
particular year and the number that
returns. By and large, over 5 years,
10 years or 15 years, most scientists
return. Sometimes, if they study
abroad for one or two years extra it
is not always a disadvantage,

Dr. M, S, Aney: Are they expected
to come back?

Shri Humayun Kabir; Those who
go out on scholarship are expected to
come back.

Ther, she also referred to the ques-
tion of polytechnics for girls. She
said that the number was only 3. I
think she was, again, misinformed. 23
girls polytechnicg were approved dur-
ing the Third Plan, 7 have already
been established and I think one or
two are in the process of establishment,
But this is a new venture, something
which we initiated only a short while
ago. At first the State Governments
were a little reluctant, excepting
Mysore and Andhra Pradesh, but now
most of them are anxious to have them.

She wag most inconsequential—but
I think it is one of their privileges to
be inconsequential at times—and
talkeq of images being smuggled out
of India. She suggested that the
Government should themselves start
sending these things out. We are tak-
ing every possible action to see that
they are not smuggled. But India is
a vast country and there are so many
points of exit. It is not possible for
anyone to give a guarantee that noth-
ing will he smuggled outside, But we
have made the rules stringent and
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we are making them as stringent as
possible. In onc case punishment has
boen given. 1 believe one gentleman
who indulged in this sort of thing two
or three years ago is now enjoying the
hospitality of the Republic of India.
If there are other people who do that
sort of thing, to thom also the same
hospitality will be provided. But it
is not always possiblc, especially some-
times, as was mentioned by my hon.
frienqd Shri Bhattacharyya, when high
personalitie; arc involved. But we
make every cffort to see that these are
kept under control.

My hon. friend also referred 1o
atlases. She, probably, does not
know that the atlas which we have
brought out has been acclaimed
throughout the world. In fact, in the
United Nations Organisation they have
selected one or two of our maps as
models to be followed by other coun-
tries, and even in Europe these atlases
are being purchased. But, obviously,
the demand is much bigger than we
can meet,

Then, Shri Karuthiruman asked for
more funds for research in science.
He desired that the works of Kam-
ban should be studied. I have the
greatest admiration for Kamban, and
recently we have given some grant
to one of the State Governments for
translation of the works of Kamban
into one of the Indian languages.

He also said that there should be
more cultura] work in rural areas. It
is a very laudable object and we
would like to do it. But India is a
vast country and it is not possible to
cover the entire rural areas in a short
period, o

Then I come to the remarks made
by Shri Hem Barua. 1 think I have
covered most of his points excepting
one, and that is about the India Office
Library. This was mentioned by a
number of other speakers also. This
is a very delicate matter. Reference
was made to the fact that one British
Minister, or Under Secretary of State,
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has mentioned that according to his
opinitn and his legal adviser, the Lib-
rary belongs to the United Kingdom.
This is nothing new. This is what
they have been claiming and they
have been told in categorical terms
that, so far gg our legal advice is con-
cerned, and so far as the Govern-
ment of India and the Government of
Pakistan are concerned—because,
both the Governments are united on
this point—this is a completely falla-
cious and untenable claim. Our legai
advisers are equally firm in their
opinion that the library belongs to
us. I do not think any further pur-
pose would be gerved by simply
bandying words; but we cannot make
any advance till India and Pakistan
make a claim jointly. And when that
claim is made, we shall keep in mind
the fears expressed by Shri C. K.
Bhattacharyya and Dr. Aney. I can
assure the House that the Governmen.
will see to it that even when the
India Office Library is transferred,
scholars are not in any way hamper-
ed by the loss of any material which
is necessary for research. In fact, it
will be our aim to see that these faci-
lities are expanded and multiplied
and not retarded in any way, and
that is the line on which our nego-
tiations will proceed,

My hon. friend, Shri Bhattacharyya
made certain suggestions about valu-
able collections with certain families.
I shall keep them in mind, but T can
tell him that there is an Art Pur-
chase Committee already in operation
and it tries to collect such things
wherever they are available and keep
them in the various nationai
museums. We shall pursue it more
vigorously, subject to the limitation uf
funds.

That he asked a question—this is
not a very important point but it is
rather curious and so I would like to
reply to it—when seven scholars on

Tagore were invited to USSR, why
only six had gone? The reason is
very simple. One of the invitees
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could not go and had to cancel his
trip at the last moment. The other
six left and 1t was not possible to find
a substitute.

Then he talked about the “History
of the Freedom Movement”, about
which there have been some ecriti-
cisms. This House will also remem-
ber that we have now appointed an
advisory body, and Dr. Tara Chand is
one of our well-known historians.
There may be difference of poinion
about particular statements, it is alco
possible there may have been some
errors here and there, but I do not
think it would be fair to make any
sweeping criticism of his work. In
any case, let the House judge the book
when it is released. Our general atti-
tude is this, once the scholar has been
selected we should not interfere with
his freedom.

Now I come to my friend, Dr.
Singhvi. One of his criticisms T par-
tially accept. He has complained that
this Ministry has not taken a very
revolutionary approach to some of
the problems of science, technology
and culture. He has called our ap-
proach somewhat conservative. To
some extent, perhaps, this criticism
is not entirely unjustified, but we
have to consolidate at time. In the
field of technical education we made
quite rapid progress with the result
that we have to sit back for a year or
two and consolidate. In  Scientific
research and cultural affairs, if this
emergency had not happened, I would
have been very happy to carry out his
wishes, but there are certain limita-
tions under which everyone of us
works, and we cannot go beyond those
limitations. But I wish to keep in
mind his advice and see what we can
do in future.

Then he referred to the publication
of manuscripts and the development
of the Rajasthani language. He will
be glad to hear that Rajasthani, like
many other Indian languages, is also
receiving support. In fact, I would
claim this ig an area where this Min-
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istry has again shown some big prog-
ress. Before the constitution of this
Ministry, the amount spent for the
development of modern Indian lan-
guages other than Hindi was negligi-
ble. It wag hardly a few thousand
rupees but, since 1959, we have been
substantially increasing the grants,
and this year, as you would have seen,
it is Rs. 11 lakhs. We could have pro-
vided even larger sums this year, but
it was not done only because the State
Governments, the universities and
Akadamis were not ready with sche-
més. I am sure, my hon. friend will
agree with me that we should not
squander money, and we should spend
money only when the schemes have
been properly worked out,

As regards partisanship in akada-
mis, we will certainly look into cases
which are brought to our notice, Un-
less individual cases are brought to
our notice, how can we take necessary
action? General statements will not
do. We can advise them to take
necessary action only if individual
cases are brought to our notice. If
they are brought to our notice, 1 shall
certainly bring them to the notice of
the Akadami concerned which will
be very happy to take action to meet
al] legitimate criticism.

Then I come to Shri Bagri. I am
very sorry to say that his speech was
a series of allegations. He talked
about communalism, casteism etc. in
the Ministry without giving any in-
stance. I do not know where he got
his facts and figures from and I really
do not know why he made that kind
of sweeping allegation and condemna-
tion. Criticism is far more effective
if it is relevant and confined to the
point. He talked about Taj Mahal. I
can certainly look into it.

as
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Shri Humayun Kabir: He can
send them; I shall certainly look into
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them, if tﬁey are brought to my
notice. In the case of repair to Taj
Mahal, I have visited it recently, and
1 think the work has been done very
well. I am, of course, not an expert
in this matter. If Shri Bagri is an
expert and he knows that the work
has not been done properly, he can
send the material to me. 1 will see
that there is proper scrutiny,

Then he made a reference to me,
which astonished me. He said that
from one of the national laboratories
some battery plate has been brought
to me. It may or may not be true—
he has shown me some papers—but
this is the first time I have heard
about it. If any battery plate has
been given to me, certainly it will be
paid for, I can assure you. In any
case, a battery plate does not cost
more than perhaps 12 annas or Re. 1
or Rs. 5. I do not think it will cost
more than that. So, I do not know if
it is really in consonance with the
dignity of this House to say that a
Re. 1 battery plate was not paid for.
Whatever the amount may be, even if
it is 1 nP. it shall be paid; even if it
is Rs. 100, it shall be paid. But I can
tell you this was the first time that I
heard about it. And if there be any
substance in what he hag said, 1 will
try to find out why such a thing was
supplied to me and why it was not
charged for immediately.

Then he made certain allegations
about other officers also, again, with-
out giving any instance or any names.
As 1 said, he has, as a Member of
Parliament, to guard the public con-
science and public money. It is not
only his right, but it is his duty; it is
his duty to see wherever there is any
aberration from the stern standards
of conduct. But I think the effect
would be far more, far greater, if it
is done in a more dignified way. Cri-
ticism can also be made in so many
different ways, and when criticism
becomeg violent and personal and
sometimes almost, if I may be ex-
cused for using that word, wild, even
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. valid criticisms may sometimes be

ignored.

Then, my hon. friend, Shri Sidhanti
talked about the publication of rare
documents. He probably knows that
we have a programme wunder which
rare documents are being published
systematically. We have undertaken
that programme, and there is a very
high-power committee of great scho-
lars in this country which has given
us a programme, I think for three,
or it may be five years we shall go
on publishing them.

I fully agree that there are many
things in ancient literature which
ought to be re-discovered, which

ought to be found and we should re-
interpret them. 1 agree with Dr.
Aney when he gays that we should not
take them literally or give literal
value to every claim that is made
there. Sometimes, the imagination of
a poet far out-run the actual achieve-
ment of science or technology. There-
fore, if in any literature there is some
reference to some great achievement,
we cannot immediately conclude that
achievement had actually been made,
but I certainly agree that every effort
should be made to study these and
bring them to the notice of scholars
throughout the world.

I would also like to tell my friend,
Dr. Aney, that assistance is being
given for Vedic research to Hoshiar-
pur and to the institute at Poona.
Then he referred to the study of Zend
Avesta. We are fully aware of that
and I think we are already giving
them help.

I think I have covered all the points
which were raised by the different
speakers. In conclusion, I would only

Shri Hem Barua: What about the
Mughaj tradition?

Shri Humayun Kabir: I was coming
to that. Because it is a tradition, I
thought I should conclude with a
tradition.
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Shri C. K. Bhattacharyya: Let us
not go back to the Mughal period.

Shri Humayun Kabir: In a way, as
one hon. friend has put it, the two
parts of this Ministry look in two
different directions.  Scientific re-
search and technological education
are concerned primarily with the
future of the country. But I would
like to remind this House that there
can be no future without a past.
Therefore, if we forget our past, that
would be a loss, not only so far as we
ourselves are concerned, buy in terms
of the future of the world.

Some people have made unkind
references to these cultura] activities.
One hon. friend asked, “Does culture
mean entertainment?” Certainly, cul-
ture does not mean only entertain-
ment, but iy means also entertain-
ment; it is not mere entertainment.
Culture is the development of all the
aspects of the mind. I may tell the
House that one of the things which
has been happening in the last two or
three years is that in our cultural
programmes we have been shifting
the emphasis slowly but steadily to-
wards the intellectual content. That
does not mean that there will be any
neglect of the fine arts, that is, dance,
dramg or music, but simultaneously
we are trying to place a greater em-
phasis on philosophy, on lectures on
thought content and on literature. It
is my hope that through the develop-
ment of thig cultural aspect not only
shall we be able to make a contribu-
tion to the world but we shall be
able to bring the people of the whole
country nearer one another as well.

I am very glad, several hon. Mem-
bers referred to the inter-State cul-
tura] exchange programme. This pro-
gramme we initiated three years ago
and it is already paying good divi-
dends. As a result of this programme,
every area of the country is a little
more aware today of the culture of
other areas of the country. In a vast
country like ours, it will take a very
long time before knowledge can per-
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meate to the entire masses, but a
beginning has been made.

A criticism was made as to why this
internal cultural exchange takes place
mainly in towns. The reason is that
if you want to send them to all the
villages, then the troupe from a State
will have to stay probably for two,
three or four years in another State.
That is just not possible. They go on
a tour of a fortnight or perhaps a
month—sometimes, maybe, a week—
angd they have their other pre-occupa-
tions and engagements as well. There-
fore we have to make the best of the:
situation. We must not forget that
the towns are also in a way the focal
points. Once you make an impact on
the towns the surrounding area is
immediately affected. It is like a con-
centric circle in which the influence
continually spreads wider and wider.
When our resources are limited and
the time is also brief, we have to con-
centrate more on towng than on rural
areas in this kind of a programme.
But we have also tried simultaneously
to do something for the rural areas.
Sometimes these troupes do go to the
rural areas. We are also trying to
develop rural theatres.

The last thing I would say before I
conclude is with regard to the deve-
lopment of all the modern Indian lan-
guages. By encouraging translation:
from one language into another, by
trying to create in this way the cor-
pus of a common Indian literature in
all the Indian languages, I believe,
we are laying the strongest founda-
tion of that common Indian nation-
hood which is today necessary not
only in our own interest but, I be-
lieve, also in the interest of the world.

Shrinfati  Yashoda Reddy (Kur-
nool): May I ask a small question
with your permission? I hope the
hon. Minister knows about the acute
shortage of atlases for school-going
children. Many students are being
handicapped. What is the Ministry
doing to alleviate this difficulty?

Shri Humayun Kabir: It is a very
short notice question, but I shall try
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to give an answer. The first edition
of the atlas sold out and we are try-
ing to reprint it as soon as possible.
I believe, we will be able to meet
the shortage fairly quickly.

Mr, Speaker: Therc are only two
cut motions, Nos. 1 and 3. May I put
them together?

Some Hon, Members: Yes.

(All the cut motions were put and
negatived.

Mr. Speaker: The question is:

“That the respective sumg not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 3lst
day of March, 1964, in respect of
the heads of demands entered in
the second column thereof
against Demands Nos. 81, 82, 83,
84, 85, 86, 87 and 137 relating to
the Ministry of Scientific Research
and Cultural Affairs.”

The motion was adopted.

Dr. L. M. Singhvi: Sir, before we
take up for discussion the other
Demands I should like very much to
make the plea to you that it was felt
in all sectiong of the House that the
time allotted for the Ministry of
Scientific Research and Cultural
Affairs wag much too short. I think,
the hon. Minister had also concurred
with it. Now that the hon, Minister
of Parliamentary Affairs is here, I
may submit that you may consider the
claim of this Ministry for allotment
of more time next year. It was much
too short. We cannot possibly dis-
cuss anything within that time.

Mr. Speaker: I cannot say whether
I will be there next year or not and
it has to be decided then. This time
it was put to the House and no hon.
Member objected to it. When the
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House accepted it at that time, what
can I do? If the hon. Member had
objected to it at that moment, per-
haps the House might have consider=-
ed it. Probably, by next year some
hon. Members might forget that he
had taken exception to it.

DEPARTMENT OF ATOMIC ENERGY

Mr. Speaker: The House will now
take up discussion and voting on De-
mand Nos. 106, 107 and 147 relating
to the Department of Atomic Energy
for which 2 hours have been allotted.

DEmAND No. 106—DEPARTMENT OF
Aromic ENERGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 14,42,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in respect
of ‘Department of Atomic

9’ 9

Energy’.

DEmanD No. 107—Aromic ENERGY
RESEARCH

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 7,79,18.000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
the 31st day of March, 1964, in
respect of ‘Atomic Energy Re-
search’.”

DeEmAND No. 147—CAPITAL OUTLAY OF
THE DEPARTMENT OF ATOMIC ENERGY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 15,09,20,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1964, in res-
pect of ‘Capital Outlay of the De-
partment of Atomic Energy’.”





